
83,6,13 7,181,212,2666: 
269,277,.281,•299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 328, 3.29, 331, 333, 3.44, 345, 346, 347, 
348,350,.151,352,353,354,355,356,357,358, 
359, 362, 363, 364, 366, 368, 369, 370, .371,-372, 
373380, 381 38, 386, 38.8, 390, 392, 393,394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6" day of March, 2014 

CORAM: , 
Hontble Mr.Justice A.K.Bashecr, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

OA 29/2013 

C.1- I. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath 1-louse, Kiltan Island, 
Union Territory of Lakshdweep-682 558 

1'.P.Latheel 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory oiLakshadweep-682 558 

(By Advocate: fVIr,Shabu Sreedharan) 

Versus 

Union 'l'erritory of Iakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Pan chayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

Applicants 
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S The Executive Officer 	 s... 
Village (.Iweep) Panchayath 
Kiltah •Is1.and Union Territory of Lakshadweep-682 

The Principal 
,Governinent.Senior Secondary School 
Kiltan Island 
Un.ion Territory of Lakshadweep-682 558. 

5 

Respondents 

(BAdvocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	OA 67/2013 

Seed i k oya. M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

l4aisha.T. 
S/ç Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khàlid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

<azi 
S/c. Sth .Kdya 
Puth0yathldi1a 111am, Ki itan Island 
Unon Triitory of L akshadweep-682 558 

Sd Mtha.rnrnedKoya.C.l-I. 
S/o, Muthukpya 
Chamayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra.feei. Khaçi H.M. 
S/b Abdul ehrnan 
Aliyar Housé,Kihan Island 

riiori Territory of Lakshadweep-682 558. 

(By Advocate Mi Shahu Sieedharan) 

Versus 

Applicants 



Ulnion Tehitory of Lakshadweep represented by 
the Administrator, Kavarathi Is!and-682 555 

The.iidtor of Panchayath 
nibp Territory !J 	 of Lakshadweep 

Kavarathi Island-682 555 

The Chairperson 
Világe(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive. Officer 
Village (Dweep) Panchayath 
K.iltan island. 
Union Territory of Lkshadweep-682 558 

(By Advocate 	(Mr S Radhakrishnan (RI,2 & 4) 

3 	OA 87/2013 

I. 	Abdul Salam PP., age 43 
So. Saidmuhammed 
Puthiyapura, Kiltan Island 
Li<hadweep. 

2 	Sajid Khan, age 33 
So, Saidniuhimmed 
Katohea House, Ki Itan Island 

(By Adipie: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
Lion Territory of Lakshadweep 
Kavarathi -682 555 

ThcDirector, Department of Science & Technology 
asfthep Administration, 

(Kjcai;at1 Tsland-682 555 
(t. 

Respondents 

Applicants 

Sth 	.iii3al Officer 
Ofçic'e of th Invii onment Warden 
Ujrtnert o Environment and Forest, 
Kiltan Island, akshadweep-682 558 

the Chaiiperson, Village (Dweep) Panchayath 
Ki Itan Island, Lakshadweep-682 558 Respondents 
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(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

4. 	. OA•ii3/ZO13 

1. Muthuko.yà. T.P. 	- 
Sb 	Kidave Haji 
Th ii uvaihaput a, Kiltari, Lakshadweep 

2 Saliki P 
S/dII;brahim Haji 
Paridaia, Kiltan, Lakshadweep 

 Yaêoob P.K. 
SIh Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

 AliMohammed 
Sb 	Attaka, A.liyar, Kiltan, Lakshadweep. 

 Kunhikoya A.P. 
Sbb.Sayed Muhammed P.K. 
Aiakkalapura, Kiltan, Lakshadweep 

6 4bdua A.  
S/ Kdave T P 
A1icor 	Kiltan, Lakshadweep 

7. '1unavvai 
Sb .0 Shaik K K , Palliyachetta, Kiltan, Lakshadweep 

8 Sathai C 11 
Sbo'Moharnned P.  
Chadipuia, I<ijtan, Lakshadweep 

9 JaheemP 1  
/Q johm•mcj V, 

Ià1d?od Ki1tan, Lakshadweep. 

10 Thbeed P T 
S/o lKnIi Haji, Pallithithiyoda, 
Kiltan, Lakshadweep. 

(By Advoctte: Ms.Daisy I Daniel) 

Applicants 
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101. '1 Administrator 
UniOn Teri:itory of Lakshadweep 
Kavarathi.-682 555. 

2 The Chairperson 
Vi ijage (Dweep) Panchayath 
Kiltar-682 55: 

3 '1 he Empl oym ent Officer 
Iaaráthi.Lkshadweep-682 555 

 Director of Panchayath 
Department of Panchayath 
Kavarathi— 682 555 

 The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

 1-1orticultural Assistant 
Vil1a,e (Dweep) Pancha'at, Kiltan-682 558. 

(By Advoce: Mr.S.Radhakrishnan-Rl,3,4&5) 

5. O'A 1262O 13 

 Asadulla K.C. 
S/0 Yousuff 
Knnichetta, kiltan Island 
UT of Lakshdaçlweep-682 558 

 Kunhi.M. 
S/o Anibukoya 
Mapdu.iimi.(iltan Island 
')T6fLksFd1weep-682 558 

3. 4arK, 
Sjo Moham meI 
KornIam,1iltan Island 

ioIakshdadwcep-682 558 

 Saleern P.P. 
SboHamsa 
Pu'thenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

 Ra'eekP.P. 
$/o 1 Cháidn 

uratuipl1Ia :Kiltan Is land 
UT 61 5kshdadweep-682 558 

....... 

Respondents 



• 
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•jKunhiK.P.. 
S/o Pukoya :• 

Island 

UT of Lack sa :weep6S2 558 

Abdui.KasimPV. 
S/O.M. uneer 
Pentamveli, Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The D:iièctoi' of Panchayath 
Ui.on Territory of Lakshadweep 
Kavrthi Island-682 555 

The Chairperson 
Vi1lae (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadwcep-682 558 

The Executive Officer 
Village (D''ecp) Panchayath 
Iiltan Island, Union Territory of Lakshadweep-682 558 

The' ~ ' ijvir6hrneit Warden 
Dpartment of Enviionrnent and Forest 

dnLOffihce,: KJl tan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocat: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

OA.137/2O13 

I. 	Jalaludher K.l. 
S/o $haik Poovalap 
PoovEtp. :H1ue, Kiltan Island, 
UT of Lakshadweep-682 558 

2 	N o' 0' t Ij Islam Cl-I 
Sb Ial1akoya 
lqsIiyoda Kiltan Island, 
Ut of Lakshathieep-682 558 

S 



7. 

	

. 3. 	I6iathu1lá T.K. 
S/ç AFaied 
Thkkak Ho use, Kiltan Is land, 
UF 8I.La.shadweep-682 558. 

	

4. 	ArneeraliA'.P. 
S/o Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

5. 	Ismail I 
S/0 Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

6 	Syed Mohammed Koya K P 
Sb Mo.ha'mied 
Kanjipura 1-Iduse, Kiltan Island, 
L)T of Lakshadweep-682 558. 

7. 	Kasimkoya C.H. 
Sb Muthukoya 
Ammipi.ira 1-louse, Kiltan Island, 
1Jl' of Lakshadweep-682 558. 

(By Advoca?te:  lVlr.Shabu Sreedharan) 

Versus 

Tiry of Lakshadweep represented by 
the Ad.iiihistator, Kavarathi Island-682 555 

'he irectorfPanchayath 
Jnion TerritQry of Lakshadweep 
Karathi lland-682 555 

The haftpon 
Vi age,Dveepi) Panchayath 
Kiltn Jsnd, Union Territory of Lakshadweep-682 558 

Theecti!Officer 
Vil1a'(l*e) Panchayath 
Kiftari Island; Union Territory of Lakshadweep-682 558 

the1ssistaht Engineer 
ctnica1 Sub Division 

Itah Island , 
iori Territbr.y of Lakshadweep-682 558. 

Applicants 

Respondents 



S 
(By Adoae: MSkadhakrishnan (Ri ,2,4 & 5) 

7. 	OA 181/2013 

Sadakathu!la.A, age 38 
Sb Kunhi Ahammed 
Ajnad House, Kiltan Is1atd 
La ks had \veep. 

Nraru1IaP.T., age 26 
Sb Kunh 
Patlithithiyoda.House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.aisy I. Daniel) 

Versus 

The Administrator 
Uri on Territory  of Lakshadweep 
Kavarathi-82 555, 

, Th Chairperson 
ViIlag (Dweep) Panchayath 
!çilaH. 6:8 2  68 

IIireetbrbrPanchayat 
Depti[pit of Panchayath 
Ka'arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.ANo.212/2013 

p,P, 1-lavvabi, Wbo. Abdul Salam 
Labouier, Agricultural Department, 
Ati Wand, Rsiding at Pallipuram House, 
UnaH Ten itbiy, of Lakshadweep, 
AàilsIai 

(ByAd°cdte: Mr'Jaju Babu) 

Versus' 

I. 	The Director of Agriculture 
Union Territory of Lakshadweep 
Ka'iaratti ls1n,d - 682 555. 

Applicants 

Respondents 

App! icant 
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102. 	The Administrator 
Union Tr.ritor' Of Lakshadweep 
Kavaratti Island - 682 555 

(By Advocate Mr. S Radhakrishnan) 

	

9. 	
OA266/2O13 

SabirAli. 
Ku.riyathiyoa; House, 
Kiltan Island. 

C.P. Firoz. 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island, 

M.C. Jaffer 
Paickipura House 
Kalpeni IsInd. 

1-labsa. A 
Alikorne 1-louse 
Kiltan Island. 

A.P. Naseerna 
Aynapura House, 
KavaratIi Island. 

(By Advoca 'Mr. JK.B. Gangesh) 

Versus 

['he Administrator, 
'\dministration of the Union Territory 
bfLakshadweep, Kavarathi —682 555. 
The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

Department o Environment of Forests 
[JnionTèrrit'ory of Lakshadweep, 
Kavarathi - 62 555. 

Respondents 

App! icants 

Respondents 
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S 
(By Advoate::Mr, S. RadhaIishnn) 

10 	OANo 268/2013 

	

I 	M Nooiul Ameen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
Union Teititory, Lakshadweep 

2, 	B.M. Mansoor 
Sb. Late A.C. Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
La k s Ii ad wee p. 

(By Advocate: Mr. Grashious Kuriákose) 

Versus 

The Administrator, 
Union Territory fLakshadweep, 
Kavaratj-tj - 682 555. 

The Director of Panchayath, 
Department of Panchayath 
Kavaratti —6.82 555. 

Director of Sdience and Technology 
and I:nvir.9nrpent,. 
Uiion Tbr' f Lakshadweep 
Kav: a i-c~ t '1 	76,82 555. 

Director (Labour & Employment) 
KaVarathi-682 555. 

Special Offidei: 
Village (Dwecp PaRchayat, Agatti) - 682 558. 

(By Ad\'ocäte: Mr. S. Radhakrishnan) 

H. 0A269/2013 

Ahamid BaheerA,C., age 32 
S/o T.ounjs' ': •. 

Island, V ' . 

Lakshádvë'p: 	. 

(By Aàdcate M.i'shious Kuriakose) 

Applicants 

Respondents 

Applicant 
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Versus 

Th1ministator 
i Territor'of Lakshadweep 

avarahi 682 ° 555 

The Chairperson 
Village (Dweep) Panchayath 
KiItan682 558 

The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Vill age : (Dweep) Panchayath 
Kiltan-682 558 

Horticultural Assistant 
\illage(Dvieep) Panchayat, 
Ki!tan-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12.  

Hamedad, 1age' 26 
D/o Said4uH4hnØ 
Nambi.hi+i. House, iltan Island 
Lakshadwp 

(By Adiocate Mr.Grashious Kuriakose, Sr.) 

Versus 

1. 	The Adniiior 
UT of Lakshadjweep Kavarathi-682 555 

2 	Dueo!pfäáhayath 

Kavâthi'-682 555 

ve 3. 	Ske.cuti , Officer 
'Villge(Dweep) Panchayath, Kiltan-682 558 

/ 

Respondents 

Applicant 



Respondents 

0 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas I-louse 
ChétlaL 	 Applicants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

The Administiatoi 
UT of Lakdwee, Kavarathi-682 555. 

2. 	D.ircor 	 - 
Sc iéñce & Tchno logy 
çhetlat-682 556 

3 	Dncctoi of Panchayath 
Rui a! Development I)epartrnent of Panchayath 
Chetlat7682 556 

4 	ChaiIpe[sn 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	AddI Sub Divisional Officei 
Chet1at-682:56. 

6. 	Jtinior Sci.entifc Officer 
heUat-682; 556. 



	

• 	S. 

	

1. 	A.K. Sajeed 
Akkara 1-o use 
K.alpeni Islançl: 

2.P. He,á 
Poodern House 
Kalpeni Island. 

	

3. 	AT. Ahadabi 
Athanarn Thottam House 
Kalpeni Island: 

4 • 	P.P. Suiaikha 
Puthiyà Iandararn House 
Kalpeni Island. 

5. 	C.P. Nooijehar 
Cheii-nanaiii Pa11i House 
Kalpeni Islad. I . 

6 	A.K. I3eebi 
Arakka1r 1-louse 
1(aleni Island. 

7. 	M.P. Mohalimied 
M.  Li I. : I "ip''u;  ria House 
la1peni 1s1aid 

(By Advoct Mr K B Gangesh) 

: 	
Versus 

I. 	theAdrniiistator, 
Adnnistrthioh of the Union Territory 
olLakshadweep, Kavarathi —682 555. 

The Director (Services) 
Adrninistratiqp of the Union Territory 

Lakshadwep (Secretariat), 
j(avaratti - 82 555. 

bInoAgricu!ture 
Uri 'try of Lakshadweep, 
Ka"thj 682 555. 
Risentd by its Director. 

(By Advocte: Mr. S. Radhakrishnan) 

Applicants 

Respondents 



'Ti' 

15. OA 300/2013 

 B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

 B.Ahammed, age 43 
S/o Mohammed, Bakakada I-louse 
Androti Island. 

3, K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

 P.P.1Iassan,age4l, 
S/oSayeed Bukari M.P.,Pandathpura House, 
AndroU Island. 

 M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

 M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island, 

 C.Mohammed Kasirn, age 44, 
S/o Koya Kidave, Chettathada I -louse, 
Andrott Island. 

 K.P.Mohamrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

 T.P.Shamsuddeen, age 30, 
•S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

 B.Mu11akoya,age43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

 P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

 A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 



is 

A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L,Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal 1-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island, 

K.Subaida,age39years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.lVlohammed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejornmabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o, Koyamma K.P., Moosathada, 
'-\ndi'ott Island. 

IK.C.Moharnmed Hussain, age 39, 
Sb. Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.i-Iamza, age 34, 
Koyakidave M.P., Pandathpura 
Andi'ott Island. 



M.P.Khaleel,àge37, 
S/o Assainar, Matharapura 1-louse, 
Androfl Island. 

P.P.Hassan,age4l, 
S/a Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 3.9, 
D/o Majeed, Puthiya Manzil, 
Androti Island. 

L.Pathummabi, age 37, 
D/o Yousaf 1'., Lavanakkal House, 
Androti. Island, 

H.K.1-lussain, age 35, 
S/a Pookunhi, I-lalookakkada House, 
Andrott Island. 

M.P.Móhammed Rafeek, age 31, 
S/a Koyamma, Kunnamkalam House, 
Andrott Island. 

 K.Mohammed Fasal, age 32, 
S/a Kunhi SeethiKoya, 
Kadiyammada House, Andrott Island. 

 K.Mohammd Basheer, age 34, 
S/b Aboosala U.K. Kutithathalam House, 
/-\ndron Island. 

 K.K.Mohammed Farook, age 27, 
S/a Kunhi Seethikoya, Kerakkadamäli House, 
Androti. Island. 

 A;Rs'heed Khan, age  39, 
S/a Sayeed Ismail, Aliyathaia I-louse, 
Andi.oU Island 

35 K Abdul Salam, age 33, 
StoMuthukoya, Kannathimmada House, 
Andrott Island. 

36. K.K.Anwar Hussain,age 31 
S/a IKo)'a V., Keakkada Hus, 
Andrott Island. 	. 	 . 

. 
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P.Mohamrned Rafee, age 25, 
S/o Mullakoya, Pachanal I-louse, 
Androti. Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura i-louse, 
Andrott lslnd. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andron island, 

P.P.Mohammed Farook, age 37, 
S/o PookunhiKoya, Thekila illarrI, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayced Koya, Moosankakkada House, 
Andrott Island. 

M,C.Hammedathbi, age 37, 
D/o Y.ousaf, Mylachetta F-louse, 
AndrOtt Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
DboN4ohammed B, Aliyathara House, 
Andrtt Island. 

46 	K 1< Pookunhi Koya, age 36, 
do Yccoob, Kolikkatt House, 
Andrott Island. 

47. I.Dervesh Mohammed, age 36, 
Sic Sayeed Mohammed, Kachashada House, 
AndroU Island. 

(By Advocate: Mi'. K.B.Gangesh) 

Applicants 

Versus 
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. 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

 Director of Education 
Directorate of Education 
Adninistration of the Union Territory of 
Lalshâd weep, Kavarath i. 

 Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

 \!illage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

 Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

 Mohammed Shamsheer M.K. 
S/b Bthesha U.P. 
Mayamkkada 1-louse, Androth. 

 Mohammed Asker 
S/oSeethi 
Aliyathara I-louse, Androth. 

 Nouhakhan M.K. 
S/p 1Sied l(o)'a 
iVlayamkakkada 1-louse, Androth 

9 \4ohinmed Kasim P P 
Sb 	Kidave, Palathupia 1-louse, Androth 

 Ahdt. AR bar 
S/Qbair 
Pandàth Puthiya Pura I-louse, Androth 

 I\lujeeb ftahman 
S4o [brahim 
Atiyaihara House, Androth 

12 Siia 	K 	1 
bo1Kiasim Koya 

1<njimathi I-louse, Andioth 
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113. Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

 Mohammed AbdusalamT 
Sb 	Abusala 
Thecheri House, Androth 

 Muhammed Raft 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

 Mu1arnmed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

 P.P.Koyamma 
Sbo P.K.Kidave 
Palathupura House, Androth 

118. Muhàiimed Khaleel 
S/o A5du1ia 
Al iyahara House, Androth 

19. Muhammed Basheer C.P. 
S/o Abdul Khader 

herikka1 Puthiyapura House, 
Andrqth. 

(By A4.dcat: 	Mr.S.Radhakrishnafl - R1-4) 
(Ms.Rekha Vasudevan (R5-19) 

Re spoii dents 



16. 	OA301/2013H 

Atiakoya T.V, age 44 
S/a Koya ThankgalT, 
Thai1at}i Valiyakkattu 
AndrbtFi Island. 

Sayced Koya,:age 43 
Sb. 0 KoyaKidàveAliyathara House, 
Androth Island. 

Mohammed, age 54 
Sbo Shaban, Biriyammada House 
Androth. Island. 

• Yousai, age 60 
S/a Ahammed, Kandalath House, 
Androtl Island. 

MjeRehnan, age 35 
S/o, Koya, Kàiqhetta House, 
4drdth Island. 

Abdul Nasãr, age 38 
S/o Nalla Koya, Kunnashada. House, 
Androth Island. 

Mohaiimed I3aheer, age 37 
S/a Yacoob, Aliyathara House, 
Androth Islapd. 

ihadi age 35 
Sb Saee Kya, Pandath Puthiyapura House 
AnQthIjand. 

Pooko'a, ag4 
S/o Koyamma, Mayampokada House, 
Andrôth Is1an: 

Noulal, age 43 
S/a Koyarrrna'Koya, Thacheri House, 
Androth IsIard. 

J. 
Asif,ag37 	• 	 . 

S/oS ethj., Thcherj Moosathada House, 
t h Island. 

5 

ri 

7 

[ii 

ro 

I 
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12. 	11asan, age 30 
/b4ma1udheeti, Kadiypinmada House 

Andoth Island 

13.
. Mohaiined Rafek, age 41 

Stb A's1i m oniabi, Bilütheth House, 
Anaroth I1an ;d 

Ja!al,age37 
Sb Kunniseedhi; Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalarn House, 
Androth Is]aiid. 

16 ..A b.dul J-Jassan, age 51 
(p  ~ bdu1 Kider, Karachetta House, 
ni Adroh Islarfd. 

Koya,ge48 
S/p Sayed Mohammed, Thacheri Moosathada House, 
Androth Island: 

Basheer, age 
/oKidave)  Mpodarnpura House, 

iij  

Androth, Island. 

19 	Mhanmed IIssain, age 42 
Sb Harneed,ihikakem Pura House, 
Aiidioth J1and' 

20. 	.a'bbaF,'g 39 . ' 
Sb' I'Ja)FaKo',' Kunnashada House 
Androth Island. 

21, 	oham mcd Liyaudden, age 33 
Sb Sayced I'yIdhammed, Neelathupura House 
Androth Island. 

22 	hlabecd,age 
29 	c 	niiried,..KunhaIi House, 

4I?UJ J1aI1J. 

23 	S h 'lu I iTame1, ae 33 
boKida'eddarnkakkada House 

\hd'rpth Island. 

46 24. Ràiad Beebi age  



G.afoor, age 41 
Sb Thangu Koya, Pentarnveli I-louse, 
AndrothIsland. 

Siddeeque,age.43 
S/Ô (idave, Modiyothada I-louse, 
Androth Island. 

Shanavas, age 33 
S/a Kunhi Koya, POchalarn House, 
Androth Island. 

PookUnh, age SOn 
Sb: Kiia7è, Al iyathara House, 
And rotFi 'Is1äid..,. 

lalelj 	39, 
S/a Bua'i Asanakar House 
Androth Islahd 

1I'1ys,age36' 
Sb I larnza Koya, Aliyathara I-louse, 

11d, droth IslarcL 

MohainmedJsheer, age 39 
S/b Sayecd 4oIiarnmed, Aliyathara House, 
Androth Is1aii. 

Mbh'a 	d'ge 33 
S/oSaycôd Iiail, Aliyathara House, 



II 	 23 
S 

36 Mohammed Saleem, age 33 
Sb Koyamma, Kannipuia House, 
Andioth Island 

37 Shamsuddeen, age 33 
SboAbdul Kade, Belichetta House, 
Andi oth Island 

38 Kunhiscethi, age 47 
S/o Ahoo Sala, Lavanakkal 1-louse, 
And.roth.lsland...: 

 Yacoob, age 4 
S(o Sainddeen, Kunnashada I-louse, 
Androth Island. 

 Abdul J.abbar, age38 
Sb 	Sayeed Mohammed, Kannichetta House, 
Androth. Island. 

 Jnal,age 41 
S/p Sayeed Bukaii, Bidurnkattu Bilutheth House, 
And oth Island 

42 u'aida, age 
D/o 	Bukai i, Thachei i B iyyada, ,Sayeec 
Andi oth Island 

43. SajiiiaBdeu, age 29 
Dbo Na llakoya, Lavanakkal House, 
Andioth Island 

44 Shahanas 	eegum, age 28 
Dbo Kunhi Ko'a, Lavanakkal House, 
Andioth 1laiid 

45 Syad 	ge 32 
/c Poolcunhi, Rahmath Villa, 

Adioth Islad n  

46 amuddcch 	p T, age 33 
Sb 	Nasai, Chodath House, 
Andioth Island 

47 lqbal,agc42 
Sb 	Yousaf, Pandaiam House, 
Andioth Island 



- - -. 	 -..-.------------ 	 - 

1-lassan, age 39 
S/o Sayeed Bukari, Matharapura House, 
Androth Island., 

. Mohammed Saleern, -age 38 
Sb Yousaf, Thailath -House, - 
Androth Island. 	., . 

MohàmrndM;usthafa,ae 36 
Sb ?Odkoya,'Neganmada House, 
Androth Island. 

Koyaage36 
S/o Attakoya., Mathil HoLise, 
Androth Is1and 

KamiLage4I 
Sb Muthu Koya, Palathupura House, 
Androth Island. 

i\si age 30 
S/o'Sceth Kôa, Lavanakkal House, 
Androh TsIan.' 

Sakaniya, age 
SbMuthukoya, Bilutheth House, 
Andoth Island. 

SaIIh,age 3•7- 
Sb 0 Kunikoyd,Aynarnada House, 
Akdroth Island. 

Iahthi11a ige3,9 
Sb Sid 	qiBilutheth House, 
Androh Is1nd, 

Mohmitd 	1am Naser, age 40 
S/o .SyeédMhamrned, Palliyet House, 
Androth Isaid. 

Sayccd Mohammed, age 42  
S/c) Kasi mi, Achadapurakattu I-louse 
Androth.lsIard.. 

Aiiv.arHussai-i, age 29 
/o rckoya;t Kunriashada House 



.60 Habeebu Rahman, age 28 
Sb Sayced Mohammed, Kunnel 1-louse 
Andioth Island 

61 	Rasheed, age 33 
Sb Koyà 1<éiakkada I-louse 
AnIioth Island 

62 	Chei iya Koya, age 32 
S/0 A boo Safah, Perumpalli House 

• 	Androth Island.. 

Mujeeb Rehman, age 37 

SboSayeed Buhari, Karakunnel House 
Androth Islahd. 

NouJel K, age 33 
S/oN,attaya Koya, Cheriyadam I-louse 
Andi otli Island 

65 Al m aad, age 45 
Sb Koyam ma Kai akkada House 
Andioth Island 

66. Shamsu Shurrioos, age 34 
S/Q Cheriyakoa.M., Pentarnvilapura House 
Androth Iland. 

67 	Mohammcd,Abdul Naser, age 308 
Sb Jaleel M i 	ottiathattu F-louse 
Andioth Is1icj 

68 	Mohained fhahulla, age 33 
Sb lKoyanmakoya, Nallal House 
Andioth Islapd 

69 	Iia'th6l1ah, age 30 
Sb Kunhisethi, Peiumpalli I-louse 
Anioth I1ahd. 

70 	Riyas, age 29 
Sb Shaik Koya P S , Pentambelipura House 
Andi oth Island 

4 	
4' 

71 	Nisai,a3J 
S/qlKIdaVe' P P Pandathu Lavenakkan House 
Aidioth Islahd 1  

/ 
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72 Rahmat age 42 
S/b Pookutty lvi , Math ii I-louse 
Andioth Island 

73 	Mohammed Hassan, age 37 
Sb Sayced Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeen, age 32 
S/o Muthu Koya K , Nellai House 
Androth Island. 

Mohamnie.dl\aseer, age 28 
S/,pMuhammed, Pentamve!ipura House 
Androth Tslnd. 

Rau lath Beegum, age 29 
Sb Thangakôya, Arathupura 1-louse 
Aiidroth lslal)d. 

Fathahuddeeh, age 38 
Sb.o Kida'e U.K., MaRket 1-louse 
Andioth Island 

H 	, 
78 	13adaiulMu11ei, age 32 

Sb Abdul Khdei, Moodampura House 
Andioth island,  

79 	Mohamned Mistafa, age 33 
Sb Ahammadiya, Jabalpuia House 
Andioth Island 

(0.Mohcimnied 1asini, age 47 
Sb Kidaveil\/'K , Makket house 
\ndi oth Islaid 

81 	Mhaiedboosa1ih, age 40 
Sb SayeedMhammed, Bilutheth House 
Andioth Isidrid 

82 	1<unhisecthi, ige 47 
Sb Yousaif, Methat apui akatte House 
Ahdroth Island.: 

83 	Flamsa Koya, age 42 
Sb Ahmmed. Makkeit House 
Andi oth lslard 

• 	 ... 

. 
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Attakoya, ag 49 
Sb Yacoob, A1iyathara House 
Androth Island. 

1ha1e ;  age 9 
Sb Sayee.d, Cherikkal Piithiyapura House 
Andrbth, Island. 

iaUiahuI1a, age 34 
S/o Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
]hächcri Moosathara 
Androth Island.. 

Mohanmcd Farook, age 33 
S/o Nal lakOya L., Tharampal Ii Makket House 
Androth kiand. 

Abdoàlih a 	31 
S/c Sl3aik Koy,  Moosakada House 
Aidrqh Island. 

Salbm,•ae3,! 
S/Seef,hi, Karakunnel I-louse 
Andrth Ts1aid. 

91.• Mohammed Kasirn, age 33 
$10 Sayed Mohammed  P.C., Pathada House 
Aiidj6UIs1anèl 

92 	çhebIykoy L1, age 44 
S/o Kiday T Lavanakkal House 

Moliied hissain, age 41 
S/.o Sayeed Ismail, Kandalath 1-louse 
Androth Islaild. 

Sabir 1(han, age 33 
S/o.1KQyam'nakoya, "Thattampokkada I-louse' 
Ahdroih Islaid. 

issdg43 
io S4'ed B'ukai 1, Podamkakkada House 
djfs'id. ' 

i 	. 	 J 



2j 

96 
	

Akbai C , age 33 
S/oAttakoya K Edayakkal House 
Andiotb'Islahd 

97 
	

bdu1 \7ahab, age 33 
/o fha ngalKoya P , Kunch I -1 ali ouse 

Andioth Island 

Mohammed Musthafa age 42 98 
Edaak1Ka1 1-1os 
Androth Island. 

99 
	

Navas, age 25 
S/o Hussali9,7fhahira Manzil 
Andot1i Island. 

'iOO Shanavas, ag 33 
S/6 Shaiafuden, Mathil House 
Andioth Island 

101. Hasar age 33. 
/o Seçihi M, Lavanakal House 

Androth kiand. 

102 N4:Qhaimec Basheer, age 42 
Sb Yousa1 Nellal House 
Apdioth Island 

Sha1su1en,age 36 
S/oNa11a lçoya, Kunnashada House 
4idith Ts1.nd 

/aiiul Abid, age 26 
Sb Kidave K Palliat 1-louse 
Androth JrftI. 

105 Muthu Koya,. age 39 
S/0 Kunhi, Seet1i, Makkette 
Al-i d r oth Island 

106 Mohammed Mukhhecl, age 30 
S/ JK.oyanmakoya. Kei aldcada House 
Andioth 1slan 

107 Shamuudeen1', 'age 27 
Sb Koya Kidave M P , Pandathupuia House 
Anddth 11ad:. 

S 



112. Jidyu•, age 59 . 
S/ojrjab, M&<kt House 
Andioth Island 

113 Mohammed Salahudheen, age 26 
S/0 Koya [ P , Kandeth House 
Andioth Island 

114 MohamedS'hakeer, age 22 
Si6 1 iThisethi, Makket House 
Andoth Isaid 

115.Moaimed Aithaf, age 24 
S/o,  Jamal, Mayompokkada House 
Andioth Island 

Abdul Gafooi, age 28 
S/o Nallakoya T ? , Bappathiyoda House. 
Androth Island.. 

N'1ohaniiiedYathiya Khan, age 23 
Sb 	Mathil House 
Androth lstabd. 

1, 

I  

NdI°iKpy,.ag39 
S/ôKhàd,er 4  
Ahdroh Isliri4. 

Kunnikoya, age 35 
Sb Ahmcd, Ponnikarn House 
Androth Island. 



S 

Koya,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth l',land. 

Mohammed Rafeek C.P., age 38 
S/.o Sayeed, qherikkal Puthiyapuram 

ndoth Island. 

4oihedRafdek, age 40 
Sb UKka, 13 ihutheth House, 
Ahdroth Is1an. 

Mukbeel , tge 28 
Sb Majeed I ., Perumpalli House, 
Androth Island. 

Iashced Khan, age 33 
Sb Kidve A., Biyyadachetta House, 
Aridrqth Island. 

ohadook, age 31 
Sb PpclKdty, TKunnel House, 
Adoth IsIad. 

Rahmathullah, age 31 
S/Q KoyarnniaK.P., Bappathiyoda House, 
Ahdroth Islahd. 

1 3 1. Mohammed Kasim, age 30 
S/o NallakQya Jçennashada House, 
Androth 1sIand 



0 132. Mohammed Faa1, age 38 	. 	 . 

Sb 	Kidve M.P., Kandalath House, 
Androt1 	I1aid.. 

133 Mo1aimed Abu1 	for T M , age 38 
Sb 	N1Jak6 	ThararJ1y Mak ya, 	 ket House, 
Androth Island 

 Jamal;;age57 	. 

S/oK idave, Poovadakkattu House, 
• 	

. Androth Island. 

 Mohammed Saleem, age 31 
• 

S/o Hässan Kunni, KeyiyOda House, 
Andrdth Island. 

• 	 136. Koyamma,ae'47 	. 

Sb 	Aboo Saleh, Kavalchetta House, 
Andoth Islandl 	 . 

137. f-1d'a0hu1ia,.49e 38 	 . . 

S/oKoarnrna, Karachetta House, 
Androth Island 

 AbdulAzcèzKhan,age4l 	. 

Sio Mohamned, Birayammada House, 
Andlroth Island. 	. 	 . 

 8harn86ddenge32 
Sb 	Sclqeqp 	M..,;Pazhayakamkattu House, 

• Androth Islahd. . 

140 ge  se4 	a 	33 
• 	

S 

ks 	 Ammelam House, 
AridrdiF 	s1rud'., 

0 : 1 	 • 	 • 	 : 	 . 

141. Nalfako,'a,ae50 	 • 

S/o Aha mçd i?.O., Matharapura House, 
And.6th Island, 

• 	

142. HiizaKoya,ge 43 	. 	 . 	 . 

S/o J icjave. B,Aliyathara House, 	. 	 . 	 . 	 • 

• 	 . 	 . 	

• Andrbth Is'land. 

143 M1ecIsain, age 28 
SboiaMI? , Ammelam House, 
A,rdiptli I s1h, 

• 
. 	 5 	 0 

, 	 r1 	 I 



144 Sayeed Isniall, age 58 
Sb A.lpdulla P P, puclainkakkada House, 

lptIlLslanfl 
I 	 I 

145 Amjath Khan, age 28 
Sb Buniyarnin, Ammelarn House, 
Andioth Island 

Mb1ammed 16b1, ag.8 
S/o Na11akoy.a,,1erurhpally House, 
Androth Island. 

PoOkunni, age. 56 
Sb Ydusa1-1ji Bappathiyoda House, 
Andioth:1s1an 

148 Mohamiied asheer, age 38 
bo Kidave A , Mayampokkada House, 

Andioth Island 

149. öhiakoya g.36 
Sb l(unnikpy P., Thacheri House, 
Androth Island.. 

150 Nasccmudheei KS P ,age28 
S/fl: Abdul!1Jidr t, Karachetta Sarommapura House, 
Andioth Island 

r 1  

151 	Abd HKayioorn,ti. a g e 4,1 
S, Sayed i3uhai i M , Kunchali House, 

Andioth Island 

152.Liyabuiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhihi, ac 46 
S/to Kadci, PIurnpa11i House, 
Andioth Island 

154 Pthunimäi, a96 ,52 
Ebo, K9y61146ya, Kolikkattu Naduvilkam House, 
Andioth Jsland 

155 Saflyu1h, ae25 
IDbo 11arna Koya, Aliyathaia I-louse, 
Andrdth 1iaii'd ..  .., 



• 	156 cethi, age 
V.4 

Sb 	Assaiiai,4-achana1 House, 
Andiqth Ts1aid 

157 Sadakkathullä, age 3 
S.b, Iuhari V K , Chttapokade House, 
Andoth Island 
............................................. 

158 l3ashe.ei, age 40 ! 
S/o Sayecd K , Kunriiashada House, 
Androth Island. 

159 Mohammed Kutaishi, age 25 
S/p Sayeed Mohammed, Karakunnel House, 

• Aidrot11sland 

 irj,ageA7 	. 	• 
Sb 	Kiave K.,, Kunnumpura House, 
Andi'oth Island.; 	•• 

 Nohanmed Ran, age 31 
Sb, Hamza Koy 	K., Pathummapura House, 
Androt*i Is1nd... 

162 /ain 	Aid, age 26 
Sb 	N1Iak0ya k C ,Palliyat House, 
Andi 0th Jsland 

163 AbdiIJabbai, age 35 
S/o IKunniSectfti, Makkett House, 
Andioth Island.., 

164. je.dMohained, age 54 
S/o Kidivu, Poovadakkattu House, 
Andioth Island 

165 Attabi,age7 1  
D/ 	'ucfJK P , Thacheii House, 
And.ioth Is!pd 

 I3911<4s, age37 
D/o Koyanakoya P , Thacheri House, 
Andioth Is'and 

 Yakbb, ag:4QY 	. 
c K, A1nmeam House, • 	. Aodro.th lslahd. H 

Hi 
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ME Mohammed Rafee, age 42 
Sb Koyammákpya, Mayampokkada House, 
Androth 1s1aid. 

Mullakoya, age 47 
Sb Majeed K:., Lavanakkal House, 
Androth Island. 

170 Pookunhi,g 46 
Sb lKidav.c P., Amn1ai House, 
Androth Island. 

Mohammed 1asim age 46 
Sb Yousaf, Báppathiyoda House, 

1.

Androth Island. 

Kadcea,age5,l 
1)10 Kidave K,, Thacheri I-louse, 
Androh Island. 

Mul1ai, 9e1 
a\'B. Palathupura House, 

Androth 11hd. 
I 	 I 

Man7brAli iyeed P.P.., age 25 
Sb M .P.1atbhuI,1ah, Purthikkatt Puthiyapuram, 
Androt Island. 

All Akbar K.ae 25 
Sb .Cheriyakoya, Kannathi mada, 
Androth Island, 

Mblammeda,1eem, age 33 
Sbo.S1.aikpy Kunhali House, 
AiI( 

(By 	Nk.BGangesh) 

• '::... 	 Versus 

Thd Adrninirtor 
Admi ii istratin of the U.T of Lakshadweep 
Kavarathi 682 555 

1)cpart111e11't ogi iculture 
UT oil akshaiJ''eep, Kavarathi 682 555 
I.epresontedbDirector. 

3 	Dicto 	ielyats 

Applicants 



Deoaitment of I?anchayats 
dmistation 'of the UT of Lakshadweep 

I'avar482 555 
It 	

: 

r 

Vi1!e (DWee5 Panchayat 
ndioth, 'IsJiLi, iepresented by its 

I\ecut1\'e Officer 

(By Advocate Mi S Radhakiishnan) 

17. 0A30212013 

1. 	Jafter,age35. 
S/o Babuj.an, p:ariethechetta House 
Aniini isiand. h 

2 	Faiooquc,age'33 
S/o Khaje, Kulandam House 
Arnini lslahd 

3 	Abdulla Koya, age 50 
Sb Auakoya, Malika House 
Amini.ISlahd. 

4 	Nallakoya, age 40 
S/o Abdul loya, Puthoya Kanniyam House 
Amini Island 

5 	Au M'ohamnid, age 47 
Sb Mohammd, Kombarn House 
Anini i1a1' 

6 	Shaiaudheen, age 36 
/,o Kidav, Kotcchetta House 

Amini Island 

7. 	Jbbai• :P.0  age 36 
Sb Cherira Ko)ia, Purakkachetta House 
Amini Island. 

8 	'Yousa!, age 36 
Sb Kadei1 , 3eliyachadachatta House 
,mini c1and 

I ' 
9 	N4uthipya, ge 33 

Sb 1Say&ed S'hekoya, Marnpuiam House 
Amini Island 

(By Advoate Mi ( B Gangesh) 

. 

w . 

4. 

Respondents 

Applicants 



. 

District Panchayat 
Amini represented by its 
E x ecu live 'Officer. 

\'iHagc (Lw.cep) Panchayat 
Amini Island represented by its 
Executive Officer. 	 Respondents 

(By Ad.vqcate.: MrS.Rdhakrishnan/M/s Sheriff Associates) 

18 	OA 303/2013 

Aboobaket P , age 41 
S/o,Kwhikurihi;'Pa1 lam House 
Kavaiathi Island 

Musthala BK., age 45 
S/o Sayee 	akakada House 
Iavaraffii 1s1aid. 

MohaiedShfi'M., age 34 
Sb 1IamàthM.. Maliká House 
1K a v a 1a'l hi. l's 1a11 1 

AbduINaer.P., age 43 
S/p Chcriyakoya, K., Aynipura House 
Kavarathi lsIànd. 

Yacoob K.P., age 41 
S/o Kiclave U.P., Kuttipapepura House 
Kavarathi Island. 

AikoyaK, a31 
SI2 ; P t1iyam House 

ij.IsI aitl. 
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7 	Mujceb Rehman U P , age 34 
Sb Alikoya C K, Uthampokakada House 
Kavaia[F Island 

8 	'1haigakoyvPnge43 
Sb Ukkas, Vadakkilapura House 
Kavaiathi Island 

Mujceb Rehman B, age 30 
S/n Thgako'a, Bieka1 Ho use 
Kavarathi Island 

Sajitha P.,.age 3 
D/oAli Aradam, Poovinoda House 
IKavarathi Island. 

Basheci P 1 , ge 44 
Sb Mohammed Palliputa, Puthiya 111am House 
Ka\'ai athi Island 

12. Abdul Rafeek K, age 44 
S/n Ahmed Kattimmada, Kadapurathaba House 
I<avaiathi Island 

13, 	SI eem A.P.a 	34. 
S/n N4ohammcd C P , Athampapepuia House 
Kaviiathi Island 

Mohammed 1-1ussain P A , age 29 
Sin K1 -ia1idI-Iaji K P , Puthiya Alikom House 
K,avaathi Is1anl 

15 
	

1 i l'HI TJJ, ge .35 
/o I4am74, fh inikad House 

Kavai athi Island 

V Anwai A P , ag 39 
S/o, IViuthu, Aynepw a 
Kavai athi Island 

17 
	

Baheei S , ag 35 
S/c) I Iaijizath A 1 , af'iyabiyoda 
Kavaratiii IsIand 

W. 

	 Jkkaág 45 
Sb AbdobaRei, Melillam 

' 	I 
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Hanizath, age 27 
Sb Uman 1-laji, Aynepura 
K\'a1ath1 Island 

Ii1 Mujeeb Rehman, ag 38 
S/o I lamzath A I Safiyabiyoda 
Kavaiathi Island 

21 
	

Manikfan K.P.,:age 30. : 
S/o A bdii 11 a A, Kuttitäppura 
Agafli 11and. : 

22 
	

1-1iday.athuIa SJVL, age.36 e.

Sb..I anizath .B.I<, Subaida Manzil 
Ka'ài:athi Ts1ad. 

31 23 
S/p.  Chei iya Koya K P , Pakichipura 
ikävirahi. s1ahd. 

Suliman K..P.,age 38 24 
Sb Kidav UP., Kuttipappepura 
Kavarathi Island. 

25 
	

Yicoob.C:P., age 40 
0 Yousu Pulèenakeel House 

Kavat athi t  Islbnd 

26. Niz4ddnk P , age 34 
Sb ZakJlah ?  Kochipuia House 
Kavaiathi s1and 

27 
	

Salcern V , ac 39 
$bo I 1amzth, \/loda House 
Ka\'arathi Js.1ric1. 

Attakoya B..,  I :agd 41 
S/o Aboobackei M 1, Buekal F-louse 
K c1\'diclthi Island 

iveedu House 
1VIIt1f,1:14R 

30 
	

4ohmrnd quba1 K K , age 31 
Sb Kasrni P V , Kunnamkalarn I-louse 
Kavaiathi island' 

29. 	Ii. us1j?R\ 

5/o KashiiiN 
: 

S 



••" 
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31 AshikA1i CP, 	ge30 
Cheddipapada I-louse 

Kavai athi island 

32 Mohammed Rafi P , age 38 
Sb 	Chci iya Koya Pa11icham, Pulipinnakad 
lKavaiathi Island 

33 Pookoya P P , age 48 
SbBabujanM ,Puthiyap'ura House 
IKiltan' I1ahd 

34 Hussaina1iIP,age33 
Sb Muhamrned C , Kuttithayapura House 
Kavaiathi Isldnd 

35, Slairn.n M:àe 37. 
/o 1-lanizath M , Maidanoda House 

Ka\'i1ath1 Island 

36 Kaja 1-lussain C , age 37, 
S/p. 	 Chungam House 
Kavai athi Island 

37 Nje1bhrnan T K , age 38 
Sb Thiiihkad House 
Kavaiathi Island 

38. Nohaniñed Shfi K.P., age 32 
/Q.aed..Pbo4.; Kakachiyapura House 

Kavaiathi island 

39 Mohammed Rail B , age 33 
/o Anakidavé T P , Beeranthoda House 

Kavajathi island 

40 

H 
I 	 1I 	 4! 

S/?3 	id1enkeel House 
fhi 	rji 

41. 

	

III 	I 

U mmci !JK P 	age 37 , 

S/oUdafa'Thekila 111am 
1a\'arath1 	slaid' 

42 Mohmmcd Rafeek, a g e 37 
PiF1okarachiyapuia House 

Ja\'4!athi 

i I  

House 



	

- 	 r.r. 

	

r 	L 

43 Mohammed âge 31 
S/o Kidave K P,13aiakaioda House 
Kavaiathi Isl2nd 

	

44 	JdcdP,age43 
Sb AtVu Velod-i, Popvarnmada House 
Kavaiathi Island 

	

45 	Dclhath,ae33 
Sb Mohammed 1 , Arnanathakepura House 
Kavarathi Island.. .. 

46. Sharafudheen, age 24 
SboAl A., Pooyjnoda House 
Kavarathi Island 

(By Advocate: Mi:.KB.Gangesh) 

Versus 

the Admi1isUâto1 
Administi aUon of the UT of Lakshadweep 
Kavaiathi 682 555 

2 	Dpu tmet di Agi icultui e 
U F o Lakshdwcep 
Kavaiathi-68 555 tepiesented by 
Is Diicctoi 

3 	Diiectoi ol Padchayats 
Depai tment oPanchayats 
AdiiinisU a uon of the Ui of Lakshadweep, 
Kavaiathi-682 ,555 

4 	DItiWt Pinchayat 
Iaviathi iciçsnted by its 
Lxccutiic Oifi'cei 

5 	\/illage (Dwecp) Panchayat 
Ka\'al athi Islai4represented by its 
1 \(ut1v Q Offkct 

(By Ack'ocac Mt S Radhaki ishnan) 

19.OA 319/2U1 

1 C dsI9e1, age 34 
$Ib j1ais,' PathUimeectta House 
iiUu 1id 

Applicants 

Respondents 



• 2 13 	arnn, age 33 
Sb 	Fàssainai, 	eliyachada House 
Athir,i I1and 

3 M. 	Khaleel, age 
Sb 	Khadei, Marnanoda House 
Amini Island 

4. P.!.Sirajage.31 
S/o Abusaia, Putjiyáillam I-louse 
Amini Island. 

5. 	K.K.Razak, age 27 
Sto. KhaderkOya, Kunniyatamkakkada I-louse 
Amini Island 

6 	P Ashial, age 37 
sio 	P:aai House 
Amini Island 

7 	K C Moosa, age 44 
StoAttakoy Keelachery House 
Ariiini Is1arid. 

8. 	B.Kàsmikoy age 42 
S/p .C.hr.iykoya;  13a!app House 
Amini Island 

9 	C I 	ttakoya, age 41 
Sb HaIsakoya, Chnmthabelli House 
Athini I s!anl 

10 	Raheem N4, age 33 
Sb Abdu l!akoya, Madam House 
Amini Island 

11. 	Póokuhhi 
S/b 1'C.;Yus.f, Noormahal House 
Amini Island 

(By Advocate Mi k B Gangesh) 

Veisus 

1 	iAiistiato; 
isi on of the U F of Lakshadweep 

K4viath17682 555 

Applicants 



Z 

2 	Dii ectol of Panchayats 
Depai tmcilt of Panchayats 
Administi ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Directo'r of Educauon 
Diiccwi ate of l:ducalior 
i\dm misti alion of the UT of Lakshadweep 
Ka\'alathl-682 555 

4. 	\tii lag .(Dweep) Pan'chaat 
A m ini Akiand represented by its 
hxecuuveOftcer. 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

20.: O.A 

1. 	ManmedAhdu1 Razak 
5/6. U. 	Nall.a.Koya 
Aitaladal-louse 

2. 	!:. Moo sa. 
iKandilam I Iousc 
lidnath Islai id 

3 	I laima loya  
'/ hacLi 
I3ii iyamrnada 1 louse 
Aidr 	I s 1äd.: 	 Applicants 

(By Advocate Mi K B Gangesh) 

Versus. 

1 	1 hç Adminivatoi, 
tdministi ation of the Union Feti itoiy 

f 1 cikshctd Weep, Kavatathi - 682 555 

2 	ihe Luetoi (1\ ices) 
Ad?ninisti atiqn of the Union Tei i itoiy 
t akh ad'e (Seci etal lat), 

Kv uatki - 682 555 

3. . Department ç4.lnviornment of Forests 
Jniôn Tcritdiyof Lakshadweep, 
Kcivaiathi 682 555 	 Respondents 



4-3 

I (By Ad.\locae Mr. S: Radhakrishnan) 

21. 0A32612013 

Savad1.K.agc4O S .  
S/a Mohammed A. P. Th.rinikkadu 
Kavarathi 	 ill  

AbobbackerP.P, 	43 ge  
S/a 1-Ia 

.
nzath K P., Pall ipura 

Kavarathi Island. 

Aboobacker P.K.. age 34 
S/a 1"athahil1a,.PuIeenakee1 
Kavarathi Island. 

Jehangeer A.., age 32 
S/a 1-lameed, Aliapura 
Kavarath i Island. 

Shajián 	3.5 
So jKidàve, Iadayi 
1<ava:jài,hHslind. 

(By 

Versus 

I. 	The Adiinisrator 
Administration of the UT of Lakshadweep 
JK.var@thi682 . 55. 

2. 	Director oiPanhayats 
Qfanchayats 

Admsti atiçn of the UT of Lakshadwecp, 
ftfhi68 555: 

.'.: 	 ..! 

3. iiei di. ience &. Technology 
Uriidn ieri'itory olLakshadweep 
Kavarathi-682555 
i'epresnieId by. its Director 

App! jean ts 

4 	\'il!age (Dwccp) Panchayat 
Kavaiathi Island icpiescnted by its 
I \CCUII \'L Off-Icer. 	 Respondents 

(By Advocate Mi S Radhaki ishnan) 



• 	T'' 

S 0A327/2013 

l'arook, age 4Q 
S/0 1K6nhiko3!, It1ijpinakkad, 
Kavarai hi ISI and. 

2. 	Ummer Farok age 3 
Sb \/ .P. Kasmi; Kartholapura, 
Kavarai hi is 1and. . 

(13)' Advocaic: Mr.K.B.Gangesh) 

Versus 

I. 	The /\dm in i surator 
Adminisiraton of the UT of Lakshadweep 
Ka\'.ar1th1-682 555. 

2 	Dii cci.oi Of Ianchayats 
l?epai .mcpl. of Panchayats 
Adm miti ation of the Ui of Lakshadwecp, 
Kavaiath-82 555 

3.Departiiient 'of Environment & Forests 
Ui6nlerritory ofLakhadweep 
Ka\'arathi-682. 555 

4. 	\'illage (Dwcp) Panchay.at  
Kavai a'ihi Island represented by its 
L 	u n .xecve Officer. 

(13)' Advocate: Mr.S.I.adhakrishnan) 

èi 3820: 

Sai 1ii11 C.1?. age 34 
$b Mohamood .Haji, Chendipura, 
iavarathi. 

Sainul Hameed,P.P,, age 39 
S/o Attai K.P., Pokara Chepura 1-louse, 
Kavarath 

Mohammed K.P., age 35 
V. 

Sb I aiah 13 P., Karutholapua House, 
K'avarathi:. 

bd 	 age 41 
3/0 ,1V10han1ed; Pal labri I-louse, 

Applicants 

I . e s 0 ii ci en t s 



5. 
• 	 P.;a1?!badam I-louse, 
Kavaiatlm 

(By Advoate Mi 	Gangesh) 

S 	Versus 

The Admiristrator 
Administi'ation bf the UT of Lakshadweep 
Kavaiathi-682 555. 

Applicants 

Director of Panchayats 
,.Depa,rtlilent,.of Panchayats 
,Admiistration. of the UT of Lakshadweep, 
41yafthi-68_ 	• 

Dli ctôi of EdLicatibn 
Dirètórate Of Education, 
Administration of the Union Territory 
of I akshadweep, Kavarathi-682 555 

Yillage (Dwee) Panchayat 
Kavarathi Island represented by its 
Executi''e OfuIóer. 

(By Avoçaté: tvlr;SRadhakrishnan) 

.'}. 
3 24. 	Q:A.9?O13 	 . 

H 

I 	i hahua Beum lvi M , age 38, 
\\/b Iuni. Rzed Madeena Manzil, Ki Itan. 
Suiivior 	Twisting Centre Kiltan 
Djtri Pãhdhat, Kiltan. 

2. 	Shahul HamedP.K., age 50, 
Sb SaydKOyaP.S., Thottathakkara 
Stdrc Kepei.Cum Clerk 

I 	 I 

Coir 'Fv.isting ene Kiltan 
Pinebayat; 	ilan. 

3 	T Kazeenudeen, age 33, 
S/c Sy AbdiI1a Koya, 
I(iddnkiilajp, I(ilthn 
lIelpei,Coii iviisting Centi e Kiltan 

1?1 	
I) anc haat Kiltan. 

Respondents 

Applicants 



The Chief Exeçutiv Officer 
T)istrit Pandhaiat Unit 
Kiltan, Union Territory 
oiLakshadweep-682 557 Re spon dents 

(By Advdcate: Mr.$.Iadhakrishnan) 

25. 0A331/2013 

1sinKC.,age34 
SP°a'eed Mohnimad A.M. 
1çtti'y.mchatt 4 (Hotise), Agatti Island 
UT of. Lak s ha'd weep. 
Wokirig as aal labourer in the Department of 
SbiCncè & Tehrioiogy, Agatti, Lakshadweep. 

2. 	l.lyder.i. 	.. 
Sb Sayced.[3uh2lri Haji U.. 
Polkthappada.(House), Agatti Island 
UT o' Lakhdweep. 
Wpki.g.,aeasua1 labourer in the Departdient of 
Sc i tenc & Tehnol ogy, Agatti, Lakshadweep 

3 	Au Akbai K3 2  age 39 

Kunnbi.yl Huse, Chetlat Island 
U1 of Lalhè1v'eep. 

or1Kihg as .cs.ial ldbourer in the Department of 
Sciehce & Tehhology, Agatti, Lakshadweep. 

Nam1 Brkali:jK., age 27 
S/oikoya' 	... 
Kui iyathiyoda (Flouse), Chetlat Island 
çJTofkshadyep 

g as casuai ltbouier in the Department of 
Seiêc& TCcicld'g' 



I Chetlat, Lakshadweep 	 Applicants 

(By Ad\4dcte 4isiips J\ufiakose, Si & Ms Daisy I Daniel) 
I; 

) iA  

, Veisus 

1 	The Administiatoi 
UT of Lakshad Weep, Kavarathi-682 555 

2. 	Cha.ii:person 
Village (Dwèep) Panchayat, Agatti-682 557. 

Chairperson 
i1lage (D.we: e Panchayath, Chetlat Island-682 554. 

TheJuniorSciPtiflc Officer 
Deaitment I Science & Technology 
Chelàt-68 5:5:4:  

5 	The JunioiScientific Officei 
Depaitment of.cience & Technology 
Ag,atti-682 557: 

6. 	I?irector ofI.a .richayath 
Depàrtmen di Panchayath 
Kayarathi - 682 555. 

(By Advocate Mi S Radhakiishnan for R1,4,5 & 6) 

26 	OA3332O13 1 

I' 

SPHairis 
Sb Koyakunhi 
Sai1anivapuia Kiltan 
iâkshädve. 

2. 	k.Aiiar . 
S4o.Sayed :f3bbai.. 
kurlyathivodu,'Ki!tan 

3 	A Ahand 
S,/0 IKunhiikoya 
\Ilma?uIa, Kiltan 

I 	
j 

(By Advat M 9c 	i M I Haiiiaj) 

I 	 Versus 

Re s pon dents 

A p P Ii cant S 



A8 

1 	Administiatdi 
14 T.nion1 eiito'ofLakshadweep 

Kay U atti 

2 	Duectoi of Panchayats 
Union I e fr ito! y of Lks1adveep 
1K\'di itti 

3 	Sub-Divisional OflThei 
liltan lsland,iibion Terfbry of Laksha weep 
K ii an. 

4. 	Director, 
Seryics,. 
Ull,of Lakshadwecp, Kavaiatti 	 Respondents 

(B),  Advoic: Mr.:Radhakrihnan) 

27. OA344/2013 

Kassim A 
S/o.Ati.akoya 1 

liyathara, FIOLISCI Andrott 

2. 	.JalaliddinN 
Sb Anakoya N P 
Ncngummda House, Andi ott 

3 	Mohammed Ilassan C F 
S/o:'KhikoySVP 
iLdayakka1:l-ouse, Andrott 

Mohammed IkaTeek C.K 
S/o.Koya K.0 
Cheri.yà Kakkanal 1-louse, Androit 

Mo'hammcd.Kamaluddin M.K 
•S/b..Sh;iha!ud.din Pokoya. Thangal 
Mayaiakkada 1 louse, Andi Ott 

6 	N--  4.' 65 h'' :  T: 	d8a- sfi6er C 
Sb Pooko a1 
I da'fakkcil I 1 OUSC, Andi ott 

7. 	Ncorul l-Iä'ssan A 
S/oNalla'i1oyaU.K 
'\ualada I louse, Andi ott 

. 



8 	Muishida Begum C N 
DIo Late Shatnsuddin Thangal 
Chemayath t'b1akath, Ahdiott 

(By Advocate M r.1K  Gangesh) 

/eisus 

I he Aarnintstiator 
Adimnisti aion of the Union Ten itoiy 
ofLkshãdveep, Kavaratti - 682 555 

	

2. 	Diictor 
Depai:inient fPanchayats 
Administi ation of the Union Ten itoly 
of Lakshaciweep; Kavaratt —682 555 

	

3 	J)parment of Electricity 

	

• 	Union Tcr.ritr of Lakshadweep 
Kavarathi:-_ 6:8 555 

	

4. 	Vii 1ag (D.çep) Fanchayat 
AndiOt Islaid icpiescnted by its 

• 	 682:552. 
:. 

(By Advocat Mi Radhaki ishnan) 

28 	OA345/201 

	

I 	Ayshomma C 
Dio l-lamsà, Eli idietta House, Agathi 

	

2 	l3celathummaP \1 

D/o Kasmi 1(oy, Puthanveed I-louse, Agathi 

	

3 	Kadcja P K 
D/o 1Koy J Uisan, Punakad House, Agathi 

I H 

4. Abd'ul MuthlifMK 
Sb i\ttakoya Mayamkakada House, Agath i 

	

5 	Abdul Shukdoi 
Sb I ate Usaf 
Melaillam I-Ioyse, Agathi 

	

6 	1 lidayathuila M K 
Sb Aboobackei Koya V K 
Makkashikalaqa I-louse, Agathi 

	

7 	yIanoo I 

/ 	

, 	

I 

Applicants 

Res p0 nden ts 



50 	

. 

() 
0 

9 

atci 
Sb . Kid a \' c 
K unnikathiyapada 1-louse, Agathi 

ShowkahaIi M. 
S/o.Ummcr B 
\'iakayachoa I1ouse, Agathi 

12 
	

Syd Mhh 'ned 1 
S!o.Pookoa 13 
JKceá[t 116use, Agathi 

13 
	

Naseei P 
S/o,Muthalif K 
Pathada House, Agathi 

j\booli5acker N.M 
S/o.Abdu Rahiimn F 

fèe saAf\)Ianzil, Agaihi 

15 
	

Abdu1 Salaimf,P 
S/(hpriSbaKoya C.P 
fheluthiya 111am, Agathi 

16 
	

A 1yH1(<. 
Sbo,Mohammd Koya 
JKakkada liouse, Agathi 

WA Azhar C 
Sbo,Mohammed Koya T. P 
Challakkad I-1use, Agathi 

18 
	

i\boobackèi K 
S/o.Sàyecl :0Ya T;P 
1K ai ihakapad 17100se, Agathi 

19 
S/3,1ae 1tIimad Haji K 



Kulalinoda I 1 opse Agathi 

20 	Sayed Mo'h ipcd 
Sb Abèlu11ä P 
Mai iyuhoda oue, Agathi 

21. Muhammed Koya B 
Sbo.Koyi 
Biyahabiyoda I-louse, Agaihi 

22, 	Naicesa M.K 
Dbo.Abdulla . KoYa K 
fvloothamkakkada FIousc, Agathi 

23 	Koya P 
S1o4unhKOY ;  
Pond inoda 1 louse, Agathi 

Kasiikoya 11 .:  
S/0.Apppei:Ko.ya 
lKaina1ha1midda Puthiya 111am, Agathi 

AboobaCker U.l 

Sbo.A ii i\4bhaiiimed 
lJppathoda I-lOuse, Agathi 

26 	Iidaitidhccn V 
'/o 1Koyassan 
Va1jda Mdn7il, Agathi 

27 	kanai1unsa 3 P 
D/o Mohammcd S 
13pathiyodci House, Agathi 

llihdu.mbi M 
D/o.A•akQy 
M aiiiynT Sc.v..iyoda I-louse, Agathi 

Ja1fèv 	PH 
'-Jo aycd !3uhai 1 P 
A1iyapapPda 1 louse, Agathi 

30 	latlluclfli? M 1 
s/tI!' 1.1daV P 

frIan12i anHoise, Agathi 

31 	1ik P 
bo 	K Muthukoyd 

Cheiiyapappada i-louse, Agathi 



S 

SIo.1-!amza U 
Ummmerodacheua 1--louse, Agathi 

Syed Mohammed KT 
SIo.A boo Sala r 
Ka1anhithiy66 House, Agathi 

Mhànod PP 
S/b. Scd \4 ohahimed 
1?ut1aind'a1-81il 1-louse, Agathi 

Abd11aI 
S.7o.Fathahu1la 
B iyshabiyoda F-louse, Agathi 

1 lajaromma 1.P 
Abdul iaderkoya P.0 

Ibk.ku1i1hiyai Ilani, Agathi 

J s 6 ra1S.hK 
E)/b . Kh a lid13 

1hiiiiilkaJTpuse, Agathi 

A'shcI' i 
S/o.SayeclAli K 
13 ivashabiyoda 1-louse, Agathi 

Mirriyambi B 
i)/o.Umiier ç 
13ahah6di-166sc, Agathi 



63 

 

 

r'1 

1ahh114 9 qsAgathi 

47 
	

Showkäthà!i i 
S/o.j-ae AttakOya 
Sailaniyoda 1-louse, Agathi 

50 

51. 

(By A 

2. 

3 

N.isamudheen \'.K. 
S/o.1Iarnza C;K (Lae) 
'dàkKcla1;liarn, Agathi 

Cheriya Kbya A K 
SJoJoya P 
AaK'tinmmada House 
Agatl 

Oh 	Mñ?nicd4!i C.P 
/o Kasmi Koya A 

House, Agathi 

K 
gIb.Y6usjfA 	. 
K!u nnum p 1IIam  House, Agathi 

1< t3 Gangesh) 
.H. 

Versus 

rafor 
Atiisrratior of the Union  Territory 
of L akshadwp, Kavaratti - 682 555 

°l)piithierit 	griu1ture 
UnIon Terrto'v of Lakshadweep, Kavarathi 
J.epreseniedits Director - 682 555 

Diodio 01 	nhayats 
DpJhci of Parchayats 
Acrniru1sttion 4the Union Territory 

—682 555 

Applicants 



(By 

29. 

Respondents 

S 

Umiier FarookShafi 
S/o.Aboosala 
Malikakal 1-1use, Arninii 

PA SycdaI 
S'/o.I1amzak.ya i 
Puthiya Asharoda House, Amini 

RahThath Beegain 
o Ahame D/ 	d, 	Malikakal House, An 

Aharnedkoya 
Sb Koyakidavu, Suiarnbi House, Amini 

mi 

liyabi P.0 
[)bo.A'nthukoya, Palliyachetta House, A mi 

13b.  Ni1, ;  
IQ:FJams 	vIallipura House, Kavaratti 

av 
Id Attakoya, Vadakkilapura, 

Ka'arati 

(By Adiocae:.Mi.K.B Gangesh) 

Versus 

I . 	lhê /diiinkjraor 
dminj$tration of the Union Territory 

Kvaratti - 682 555 

2. 	Di:i'et4i pf?anchayats 
of Panchayats 

A'dniinitrtion of the Union Terntoiy P
.Kavaratti - 682 555 

2 

3 

Applicants 



Ir 
I  • 

3 
Ith 	 fJ..aIhadweep 

Director of Education - 682 555 

	

• 	. 	!:V.' 

4 	7i11age (Dwee) Panchayat 
Amini 1sInd ipresented by its 
ExuUve Officer 682 553 

5 	Village (Dwe'ep) Panchayat 
Kavaratti Lsland repiesented by its 
Excutiye Orflcei —682 555 

(By Advoct MrS kadhakrishnan) 

30 	0k347/201i, 

Suhaiabi P 
i/o..Ku q hikhi 
Pal licham I-li'se, Kava.ratti Island .. 

2 	Mahainooi M P 
I),o l-Iaiizath 
Molakepui a Holuse, Kavai atti Island 
I 	LIY 	 I 

3 	t 
)jobcl. 
Jfl1kna 1lthr 	avaratti 1  Island 

Il 

4 	mina P V 1 
T)/o Manaf 
Puthiyaveedu, Kavaratti Island 

	

5 	Sai omrna K P 
[)o I brahmkut' 
j. celakoch ictiyapurarn 
Kavaratti 1sIaid 

6 

atti Island 
1 

	

7 	BbiA 
[)/d chei zakoya 

vappada I1oue, KavaFatti Island 

	

8 	Beebi Aynepura 
po Abduiahirnan 
Aynepuia house, Kavaiatti Island 

Respondents 



9. 

 

 

 

.3. 
I. 

Island 

.Sa'dihath V. 
D(o.Valiya Abdrahirnañ 
Vddakkurnelacl1da1T1, Kavaratti Island 

Rhiyarnbec T. P 
Iirnmed K.P 
T6tttapUra, Kavaratti, Island 

Beéfthumma B 
D/o.Abodbac1er 
BeeramthOd.;KavaiattilSland 

. 

Rahrnth Beegum P.P 
D/o.Aflal K.P.  
Pocharachepura 1, Kavaratti Island 

I'/1aianath 
I)(o. Mih .  Aynapura 

Kavaratti Island. 

} 

(By Aclvpeate4r K. B Gangesh) 

:SU 

'he Adrniistràtor 
Adm mi stiatiii of the Union Territor 
áfLakshad\p, Kavaratti - 682 55 

Director (SeiViçes) 
Administrti1on of the Union Territo' 

55 
öfLakhadv4çp (Secrtariat) 

4 	 ; 	••• 	 S  

	

3 	1)ydct01 oflhdustiies I  
'I'erhtrofLakhadweep 

KäVaràthi repiesented 13y the 
Di rect& of lpdustries 

(By Advócate: Mr. S Radhakrishnan) 

Applicants 

Respondents 



31 	OA'318/2013 

Kurdii N P 
/o Shi 

Noorumchett House, Amini 

Attako>'a 
S/o.Muthukoya 
Surárnbi Iioië, ArninI 

Aiiwar Hussain 
D/o.Esa 
Kottapura 1-louse,Arnini. 

4 	ajitha Beegim 
(Sa'uhla Koya 

j3eli House, Amini 

Hairèëdathbi : 

21ohi.1 oy 
Monakkallachetta House, Amini 

F:fassainar' 
SIo.Mohamned 

Arnini 

7 	K C 
S/oJjjain 
Kulvadachetta House, Amini 	 Applicants 

(ByAdv6cater B Cangesh) 

Veisus 

I. 	The Admiñitrtor 
AqIrni,n 'jsti.`a'ti..Oij-:of 	Union Territory 
oF Làkhadweep, Kavaratti - 682 555 

2 	Diiectoi of Panchayats 
I)epäi -tmeçit of'Panchayats 
Ajminiratibn of the Union Terntory 

k$4dwcep 
iKarattic- 	2 555 

3 	bepartrneni. of L ducation 
Union Territôty of Lakhadweep 
1avravhi represented by 
I)iréctor of Education T  682 555 



.;i 
qf- I ILI1II 

Pi  r  
I 31 

pIItII•' I 

j. S 
AriIrn Is1arihesnted by its 
Eecutie OfUer - 682554 

13 

(By Advèate Mr SR!adhakishnan) 

I ,  

32 0A350/2013 

I 	Mohainmel Hasan 
Sb Abdul Kadi 
Mohapurakkad House, Andrott 

2 	Abdul Hassan 
Sb Attakoya 
Kathatt House, Andrott 

.4yed 4ohaied 
:4Aboosa1a 
carchetta 	Andrott 

Moharnmed . Hussain 
•Sbo.MoharnITd 
Iappathiyoda House, Andrott 

5 	rjudden 
S/o4oyahTirh Ioya 
(,erkacjoUSe, Andrott 

By Avoc.t 011 Mr K B Gangesh) 

Versus 

I 	I he Arniniçator 
Admirustration of the Union Terntory 
of Lakshaclweep, Kavaratti - 682 555 

2 	Director ofanchayats 
Depaient f Panchay'ats 

iitraktidi of the Union Territory 

3 	District PancIyat 
Kavaratti repçened by its Chief Exe 

4 	Village (Dweep) Pánchayat 
Andrott Island represented by its 
Eçecutive Qffier - 682 554 

(By Advoca Mt S dhakrshnan) 

Respondents 

Applicants 

ive Officer-682 555 

Respondents 



4. 	Yousaf 
S/o.Pookoya 
Pithiya Eddiyãkkal House, Amini. 	 Applicants 

(By Ad'iO(caté Mr.K.B Gangeh) 

Versus 

1 	1 he Acrninitrtor 
Adtmnistrdtion of the Union Terntory 
btkhad'eep, Kavaratti - 682 555 

Diecto of Pànchayats 
pa.rtnent of Panchaats 

dhflnistratin of the Uriion Territory 
pfJakshadweep 
K'àtti- 682 555 

hetpfWomen & Child Development 
LJion leriitoiy of Lakshadweep 
Kthi r 

Repiesentd }py its Diiector 682 555 

\i;! 	(D'ivee) Panchayat 
A'rlit Islandrepresented by its 
ExeitiveO:fflcer - 682 554 

5.Village (. wp) Panciayat 
Arnini 1 1sland iepiesented by its 
lxecijtivc Officci - 682 553 	 Respondents 

(By Ady?Oc4\* 'Rdhakrtshnan) 

34. ) 

/ 	

I I 



It 	

- IGO 

. 

Mohammed IJiyaz Kh 
o Pt*.inhi 	1. J 

Tha1r Hois 

2. 

Neelathpura House, Ahdrott 

3 	MansoorAli 
S/o.Muthulcoyà 
Pentarnve1ipuraHoiise Andrott 

4. 	MOhammed Faisal 
SIq.Sjdc4eeque.... 
MaRket 1-l6use, Andiott 

(By Advocate Mi KI Gangeh) 

Versus 

1 	he Adrnmistiatoi 
Adniirusti ation of the Union Terntory 
of Lakshadweep, Kavaratti —682 555 

2..1.epartrnent cf Animal Husbandry 
Union 1 errltoly of Lakshadweep, Kavarati 
Repicented by its I)iiectoi —682 555 

3 	biectr pfIanchayats 
b'c&nnt bfPiehayats 
Adiinir ti ri' of th e Union Territory t  
of Lakshadwôep 
Kavaiathi —682 555 

4 	Til14ge (Dweep) Panchayat 
Andrott Island tepresented by its 
Fxecutivc Offiet - 682 554 

(By Advocate Mi S Radhakiishnan) 

35 QA35/2O1 

II 

S S 
j 

Ma'mRak11<áda 'House, Agatti 
555 	

4 	 (J 

S 	 IS 

Applicants 

Respondents 



2 lKMSliukoOi 
Sb 	CSk1ciiiodt\ibhan1t1ed 
Kee1 	IV uipuia Hoike 	gatti 

3 '1PAhinad 
Sb M Yousuf 
Fhekkputhiya Veedu, Agatti 

 K'P.Homakoiä. 
S/o.Aboobacker 
KarnalinalrniyQda Puthiya 111am House, Agatti. 

 K.Showkathali 
S/q:.Syduari 
Kondinoda F-louse, Agatti 

6 B Shaiafudhcen 1  
Sb 	Urnrneç Ella 
f3eeyakuttiyoda I louse, Agatti 

 V.K.Mohàmined Mükthär 
Sbo..A:bdullaKoya 
Vadakk Kunninarnel House, Agatti 

 Abdü1 Rahrniñ, 
Sbo.:Diddeque H 

Jlra I-Ius 	Agatti 	 Applicants 

(By Advo ât'1 	B Gangesh) 

Versus I 

1 jhe Adninistiator 
Adminisuation of the Union Territory 
oft akshadwep, Kavaratti —682 555 

2 f Anial Husbandry Departrncr)tm 
mon Teit itol y  of Lakshadweep, Kavarathi 

' y Reprsentcd 	its [)ircctor - 682 555 

3 Ie'ci of'Pinchayats 
Dparti9t -6f Panchayats 
4dirnhisftinof' the Uiion Territory 
fLakshadeep 

Kavaratti - 682 555 

4 Village (I)wee 1  Panchayat 
Agatti Island repiesentçd by its 
Executive Ofici - 	553 	 Respondents 682 



Applicant 

. 

versus: 

'1 he Administrat oi, 
Administiation of the Union Terntory1.
of Lakshad\eép ,Kavarthi - 682 555. 

The Difector(Services) 
Administratihnolthe Union Territory 
o1 Lakshadwe'ep (Secretariat), 
Kavaraiti _! 682555. 

I)epartrnet 91 Agricultt.fre 
1JniO Tenitof Lakshadweep, 
Kavatathi!- 682555. 
Repi'entOd b' its Diredtbr. 

(By Advpaé, 	Radhakrsbnan) 

37. QA 35512613 
. 

71 

I. 	°Muthükby'à 	:. 
SYo.Shaiko 
.Ka.kanal I lbuse Andrott 

2. 	N  
/oAsthn'ar' 

I!-llkie, Adrott 

(By Aav4i.kc3gsh) 

Versis 

1. 	The Adip ili Str'Or 
Adminitration bi the Union Territory 

fLakhadwee5; Kavaratti - 682 555 

Respondents 

Applicants 



701,  • 
2. 	I)irector of Panchayats 

Deprtment of Pan chayts 
Administraonof the 1Jion Territory 
ofLakshadveép 

V. Kaiatti-682'55S 

3 	Duectoi of Poit, Shipping & Aviation 
Uniö erritor of Uakshad\.veep, Kavarathi-682 555 

4. 	Village (I)weep) Panchayat 
Andrott Island represented by its 
Executive Officer —682 554 

(By Ad\(ocal.e: Mr.S Radhaki:ishnan) 

Respondents 

38. 0A356/2013. 

Iajaomrnabi 
I)/o.Koya 1(iiave .M 
Thithiapdou5e, Kalpeni 

M.KCheriyikp)Fa 
SI : QhaI11ri4id K'oya :Haji 
Ma1ikkaad..1:IOUSe, Kalpeni 

(By Advocate: Mr K.B Gangesh) 

Versus 

I. 	The Adminirator 
Adrninistratidri of the Union Territory 
ç)JLaksllddwecp, Kavaiatti —682 555 

2 	tUectoi ofPinchayatS 
yepatdnt dlPanchayats 
\di \Inis,trt1o6 of the Union Territory 
Lseep 

Kavajatti - 62555 

Ville (I) Ppc1ayat 
Kàlpeni Isla 

w 
 nd represented by its 

Executive Offer - 682,552 

(By A4'ocate Mi S kadhkrishnan) 

39 0A357120U 

1 	A K Abdul Salarn / 
Sib lii iyalcoya 

I .  

Applicants 

Respondents 



 

 

 

 

 

 

 

 

 

 

 

 

• 	 • 

I i  

Alikakada -1ôue, Kalpeni 

° 1 Y 
oy S/oSy 	 L1 p 

CW 

GA- 

P 'Sakeer 1-Iusii 
Sb Mohammel Koya 
lecchiyath Houe Ka1êni 

Abdul LathQf 
S/o.Pallath Kurhi Koya 
NénempapadaHouse,: Kalpeni 

Attakoya 
bo Kasmi 1pya 

Kunhipuva1cj House, Kalpeni 

AbdulNaser 	1 

Sb Muthu Koya 
Ma1mikakaa 1-fouse, Kalpeni 

M.K. Kha1ée.H, 
S/'O'l-laillia. ,1cy 
Malmikakaçla I-louse, Kalpeni 

Mohamm'cd 1asei 
510 Mohammed Koya 
Peec'h.iyatH Flcuse, Kalpeni 

Kk' 

tvtanme1 1-Iouse K1pen 11 

Chertya Koya 	I  
SoAhmed 	I  
Ncdiyam I louse, Kalpeni 

Mohammed Koya 
/bJunh.i :Kb.yL 

d ciyapuiakad -louse, Kalpeni 

Abo1oike' 
Soii. I  
1,a11iida' 16use, Kalpeni 

k5111 k ya 
o Kuhhi Koya 

v{athi1kadan11al House, Kalpeni 

. 



1 1 
• '5 

. 

4 

I 	I 	II 
TP 1 4 

jyj 

Kalpeni 

15 	Abdul Hakeern 
Sb Cheriya Koya 
Melachedam House, Kaipeni 

16 	1-lajirommabi 
I)bo Kasmi Koy 
Akkara house,Kalpeni 

17 	Huthaiith 
I)7d.bbas . 

.. .,. 
	• 1 

Ara kai arHque,.Ka1pern 

18 	Rasheed 	I  
Sb Koyamrrla 

n N'1anjiyeam House, Kalpeni 

19 	Abdu! Gafooi 
Sb Kasmi Koya 
Kadapui a.thai 1laii House, Kalpeni 

20 	Mio'a 
S 	'o1oy' 
Njedarh Hoise, Kalpeni 

.5' 

	

1............... 	• 
21 	1 	Sariya 

1)/0 Moosa K C 
Puthiyapura House, Kalpeni 	 Applicants 7. 

(By Advocate Mr K 1F Gangesh) 

Versus 

1h Adminisuatoi 
drtiinistraiion of the l4Jnion Territory 

dI4kh4ç1weep, Kavatathi - 682 555 

15açneri 'of'Agi iculture 
Unikn jTe1rIto/ of Lakshadweep, Kavarathi 
Repres,entedb i t s Director 

Directoi of Panchayats 
[)epartrnent ?' Panchayats 
AdIhiñit1tiQ.r1 of the Uhion Territory 
oil akshadweep, Kavaratti 

 

 



 

. 

 

4. 
lv its 

Respondents 

(By Advocate Mi S Iadhaki snan) 

40. Q.A358/20 3 

Abdul Laiheef 
Keela Villattom, Amii Island 
Lakshadweep. 

(By Ms.Shahna Karthkeyan). 

:yci-sus 

I. 	V.ijlage (Dweep) Pancyath 
Ainñi JsInI 

eprsentdby the Ch.ir Person 
Pin —682 5 52 

Secre.tary 
Department o f Patichayath, Kavarathi 

I)irectór 
Empl9yrnent and Training 
t n oh"Ierr. itbry. of Lakshadweep 

Karathi 

(By Advoat: Mr.S . IdIiakrhnan for R 2& 

41. OA9/2OI3 

Muthukoya" 	I 

Mampurn Hoüse 
AminilSInd;LakhadWeeP 

(By Advo.cate: Ms.hahna Karthikeyan) 

ersus 

vi ag..(Dwep) Panchayath 
Arnni,1sland 
.eresci b.the Chai;r Person 
,i:n2552 

; 	 . 

............... 
$aithiyH 
brtment of fanchayath 
(avarthi - 682 555 

Applicant 

Respondents 

Applicant 



I• L 

3 	çdtr 
1ipent 	Trir4 
Un1nIerritcy1 of Laksladweep 
Kä'n- 68255 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathula B.P.,agd 35 yars, 
Sb. Mohammed Koya T.N., 
Labourer, Kiltan, Residing at Valtyapura House, 
Kiltan Island 

(By Advocate Sii P V Moha1ian) 

Versus 

I. 
r
UT, ôfLaksla 1 4yeep ,  
Kavàrátti682 555, 
Elecrica1.DiviSiofl, Kavarathy. 

2. 	.DirectOr I : haYat ,  
Department ol Panchayat, 
Adrpiiisi alion of.'UT..of Lakshadweep, 

Kaarati - 6255 I 

...... 
4k 	 I 

3 	TH,Eecutiye Officer, 
i1igt Dweep iP anchayat ,  Kiltan-682 557 

(By Advocate Sii S Radhakrishnan) 

43 OA 363I2Oi2 

Yaser Arafath M V ,aged 28 years, 
S/o. E SeedikoyaiLabUrer, Animal 
Husbandry Jnit,j4iItan, Residing at Moulana Veed, 

Edaya<l 1  Klth Lland 

(By 	 V '4ohanan) 

Ii 

I 	 Versus 

Th Admnitatoi. 
i'T 61 Lalshiw<eep, 

Kavaratti-682 555 

2. 	Director 9.f Pchayat, 

Respondents 

Applicant 

Respondents 

App! icant 



rl- 

3 

II 

[By 

Respondents 

OA; 364/2013 

Abdul Qbish, Sb. Sinul Abid P., aged 27 years, 
Malikakal, Kiltan, IJT(. of Lk:shadweep, working as 
Casual Labourer, (Iiy Stpcl Inspectors Trained Labour), 
Animal Husbandry 	p'artme:nt, U.T. of Lakshadweep, 
Kavarah-i., 

(By Adv1pat:.Mrsj.PaisyLtI.aniel) 

S. 	
Versus 

TIdrniriitor,, 
Uiii ,Terr:itOry of Lakhadweep, 
K'atathi-82 555 

2. 	Chai'resbniilTae (Dweep) Panchyat, 
Kilan-.682557. 

3 	Q,i re c t.9 r oftn1rnal HusF3andry, 
U t f 	 hti- 	lt1avarathi - 682 555 

s 	 .' 	 L 
4., 	 of Panchayath, 

(avarathi 

[By Ad .  Iat $ S.aØ.akshnan (RI, 3 & 4)] 

ANo.36/2L3 

I. 	Mohanirned Iasi.m 
S/b. Sa'eei' . 

Androt. 

2. 	a1sin K.0 

I 	 4 	 I 

Applicant 

Respondents 



1. 	The 	istrtr,. 
Adrninistratipn of the Union Terntory 
of L.akshadwéëp Kàvaàthi - 682 555. 

2 	1 he I)irector of,Panchayats 
[) epart r!nen t of'Panchayats 
A1miriistr tiori 	 rn of the Union Tetory 
4fl1aksha6wee6, Kavaiatti - 682 555 

3 	I a1hhadwcep I)eveloprnent Corporation Ltd, 
Port Contiol Tower, Andrott - 682 554 
Represented by, its Officer in charge 

DirectOrate oArt & Culture 
Adrninisti:al.in of the Union Territory 
or l.Skhadv.P Kavaratti - 682 555. 
Represented b'i ts Director. 

DiiecfrbfigricyltUre 
1epartment of \gi icuuic 
Amin 	ct1op ' o1 the Union Territoiy 
cj'Likshadweep, Kavar.tti - 682 555 

6 	Village ( D'eep) Panchayat 
AndrottIsland ieprcsentd by its 
i-xecutive dffi'cer - 682 554. 	 Respondents 

(By Advocatc Mi 	Radhaki ishnan) 

46. C)A 368/2OI3 

490  I. Sb. Pookunni A., 
?uthiy CIttapOkada House, Andrott 

2 	iMa, 1 4ed I yars, S/o. Sheikoya Thangal, 
nth H9u'sd,Adiott 

• 	 - 



'akrihnan) 

10 

3 	S4id MQhTedhlhbudheefl Thangal, aged 28 years, 
S/ó S 	oS)Than, katideth House, Andrott 

4 	M Qhm 1rdy)id' Sthar,ged 23 years, 
Sb S.lieiko,'i 1 har(a1,'Kandeth House, Andrott 

5 

	

	Mohartimed Salim, aged 44 years, Sb Kidave A, 
Panchnal I louse, Andrott 

Khair,Iaed.32 Years, Sib. Muthu, 
Puleenakeel HOtiise, Kava.ratti. 

Abdulbari, agd34..year, Sb. Hamza Koy, 
MOnakkalfldUse, A.rnin. 

8 	Sayed Koya, aged 44 ye'ars, S/o. Pookoya, 
Meelacheri House, Aniini 	 Applicants 

(By Adocate Sri K B' Gngsh) 

:.. Versus 

I. 	The .Adinisträtoi:. 	: 
Administi ation of the U'uon Territory of Lakshadweep, 
Kavar'tti-682.55. 

2 	Directo 6f Panchayats 
L5epaiirneiit o' anchaats, 
Adinrntrati on of the Union Territory of Lakshadweep, 
<.v4tti —62 555 	I 

3 	I)eartiient of Agricuitre, Union Territory of Lakshadweep, 
Kavarathi, Represented by its Director - 682 555 

4 	Village (Dvep) Panchayat, Andrott Island, 
e.presé.nted by 'its Executive Officer - 682 554. 

5 	Villagc (Dweep')P incFayat, 
Kavaratti Island, repres'ented by its 
Executive dffier - 682 555 

6 	/i11age (Dweep) IancFayat, 
by its 

Respondents 



S 1I 

Sulfecker aged 42ears, Sb 	Sayed Mohammed, 
:a1iyapUra Houe, Aidrtt. 

2 Mohammed Naer, aged 	4 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 M9ham 	sai rned Ilusn, aged 48 years, Sb 	Nalla Koya, 
Pallippuia 1[oise, Andrthh 

4 Kunhiseethikoya, aged 51 years, Sb 	Muneer, 
Puthiyath House, Andrott 

5 Cheiiyakoya, aged 32'ears, Sb 	Nallakoya, 
Perumpally House, Andrott 

 N6rd1 Arnèe 	áe'd 36 years, Sb. Shaikoya, 
Pañdath PuthyäPura House, Andrott, 

 1-1aiiizakova, age 	52 ye:rs, Sb. Koya Kidave, 
Chekkarakkad House, Andrott 

 Möhammd1aim,ag&d 37 years, Sb. Aharnmed, 
Aynada Cheita House, Andrott 

9 u1airna, aed 33 yas', S/o. Nalla Koya, 
NnarraUa Hous, Andrott 

10 d 30 years, Sb 	Pookoya, Moh.thnied Hussaintfott. 
Pattakal Katt H'ousd, 

11 Mohammed Ias'im A , aged 39 years, S/o. Yousuf, 
Ammelam house, Andrott 

12 Pookoya, aged 45 years,LSI0 Sayed Koya, 
Kunnel I lousc, Andrott 

13 t3hee 	aged 41  year, 	bo Koyamma A, 

fr-r" 
Li 

4 14 	MinedShari, aged 34 years, Sb Thang Koya, 
}ôhery I 11iatam, Pokkada House, Andrott 

15 	Saied 11. 	4a 32 years, S/o. Koyamma Koya, 
Shaikkinte eeta1 Padipura, Andrott 

16 	Mohammed 1'iwan Au, aged 27 years, S/o. Kunhiseethi Koya, 
Puthammada1±IIouse, Andrott 
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1 7 	Soudabi K C P, aged 29 years, DIo Attakoya, 
Kudambattu, hei iyapura House, Andrott 

18 	Mohammed Kasirn, g443 years, Sb Sayed Mohammed, 
Pappct House, 1Andott 

1 	F 

19. kareern, aged 28 years, Sb Koyammakoya, 
Aliyathara House, Adiott' 	 Applicants 

(By Advocate Sri KB Gangeh) 

F 	
Versus 

I he Adrninitiatot, 
Administration p1 the I4nion ferritory of Lakshadweep, 
Kaaràtti-68Q555. 

2 	I)irector of Pançhayats, 
I)cpartmeni. of Panchayats, 
Admi nsti atitn olthe Union Territory of Lakshadweep, 
Kavaiatti - 82 555 

• • .HH 

3.. 	Villi,ge (Dveep) Panchayat, Andrott Island, 
r1epsnte1 byits Eeutive Officer - 682 554.Respondents 

(By Advocate Sri S 
F 
 Radhakrishnan) 

48 OA 37O/2013 

Aboobackei, aged 35 years, Sb Ukkas, 
d i . House, Kavaratti 

2 	MusUiala, ad36 year, S/o. Harnzath, 
IJ1i 	 Kavaratti 

F 	
Ft 	 I 	F 

3. irpo1çageç 37 yeas Sb Koyamma, 
J 1 ..i  

4 	SSharneen4 ed 30 years, Dbo Khamar Khan, 
SainabtyodaHouse, Kavaratti 

5 	Ayshabi, aged 36 years, Dbo Hamzath, 
Keelakochapura HOusq, Kavaratti 

6 	Shameena. agd 36 years, Dbo Ibnu Maja, 
Va1tyali11ousb, .KFa'arattI 

7. Mo1wW, 	36 ears, bi0 Harnzath, 
Badi IIu, (avaratti 	F 

f 	1 	F 



8 	Ranhld l3eegurn '  aged 34 years, D/o Kasmi, 
Muthihyoda House, Kayaratti 

9 	Mujecb Rahman, age - di 38 yeais, S/o. Abdul Khadei, 
' NI ouapu i'alad House, KMratti. 

(By Ad\ocatL Sn K. B (angesh) 

Versus 

The Adrninistri, 
Adrninistra.tion ol the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

l)ircctr, of 	ëliayats, 
Department: of.  Pancha'ats, 
Administiation of the Union ['ciritoly of Lakshadweep, 
Kavaiatti 682 555 

Directorate fM'dica1:and Health Services, 
Uhion lerrii.of I.Llhadweep, Kavarathi, 
Represented byits Director— 682 555. 

Village (D'e,p) Panchayat, 
Kávaratti 	 i lsld represented by its 
lIxecutive Orficer -. 682 555. 

Applicants 

Villagc (Dwep) Panchayat, 
Androttlsli.dpiesetited by its 
I xeutivc Of flcu —682 554 

(By 	 . Radiiakiishnan) 

49. 0A371/2013 

l Nascr, aged 35. eas, S/o Kunhikunhi, 
Pallicham Hoise,...Kavaatti. 

1..1. Nascer,..gg&d 32 y:ars, S/o 1-lamzath, 
Puthiya 111am, Kavaratti. 

3 	P Ram là Becgum agei 34 years, D/o Kunhi Koya, 
Foovunieda I Iç)use, Kavat atti 

4. 	PV. 	 S/o Muthu Koya, 
Puthiya Veedu, iKavaratti 

Respondents 



mm 	

. 

5 	habana Bccgum aged 24 year.s, D/o Au, 
I! tam, 1vaiatti. 

6 	Sulaikahi dgLd 43 ears, D/o Kojan, 
Puthi u1.han, Kavaratti: 

7 	Abdul Ra,ak, aged 28 years, S/o Mullakoya, 
Sarahiyoda tTlot1s., Kaaitti. 

(By Advocate: Sri.K.B. Garih) 

Versus 

Applicants 

I . 	The Administi.or, 
Adminitiation of the 
Union ftmtotyof Lk'hadweep, Kavaratti. 

2 	l)cpai tmcni. of Animal I Tusbandry, 
Union 'leitit&oi 'Lakshadweep, Kavaratti 
represented b'1 its Director. 

3. 	Director of Panchayats, 
Departmeht o,l Panchayats, 
Adthinistraticn°i the 
U nion Territory of Lakshadweep, 
Kavaratti, 

4 	VilIag. (Dwcep) Panchiyat, 
Kavaiatti Island icpiescnted by its 
Eit•.iVe (ffié. • 

(By Advocate i i S Radhaki ishnan) 

50 	0 A No 372/2.013 

Junaludhccn, Sb Abdulla U C 
NI udakk iyodI"lis 
K idai'nat 

(By Ad\oçatMr. K.B. (nesh) 

Veisus 

I he Admimsatoi, 
Administi aton pf' the Union I en itoly 
of' fa ksht 	e.•,.lvathi - 682 555 

2. 	'Fhei)irector,  (Sëvices) 
Administration of the Union Territory 

Respondents 

Applicant 
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of Lakshadwep (Secretariat), 
Kavaratti 682 555. 

3. 	Department of Weghts & Measurers 
Union Territory of Lakshadweep, 
Kavarathi —682 555. 
Represented by its Oirector. 

(By Advocate Mr. S. Radhakrishnan) 

Respo,pdents 

51. 0A373/2013 

I. 	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada 1 -louse, Andrott. 

M.M. Mohrrrid Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzi!, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Ga.ngesh) 

Versus 

The AdministratOr, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682:555 

2 	l)irector of Panchayats, 
Department of Panchâyats, 
Administration ofthe 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

I)epartment of Science & Technology, 
Union Territory of Lakhadweep, Kavaratti 
represented by its I)irector.-682555 

Environment Warden, 
I)epartmcnt of Environment & Forests, 
Andrott-682 554. 

Village (DwCep) Panchayat, 
Androth Island represented by its 
E.xecutiv Uffit 682 554. 	 Respondents 

(By Advocate: Sri S. Radh.krishnan) 
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52. O.A.No..380L2013 

Nasar P. Muhamrncd Nasa.r 
Sb. Nallakoy, 
Puthiyath I-Ioue, Androth Island 
Union Territory of Lakshadwep - 68255 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory oiLakhadweep, 
Kavarathi Islsnd - 682 555. 

The I)irector (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island —682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavara.tti Island - 682 555. 

The DirectOr 
Agricultural .Dpartment 
Union Territory of Lakshadweep 
Kavaratt:i Island - 682 555. 

Plant Protection Officer 
Of!ce of the Plant Protection Officer 
Androth, IinionTerritory of 
Lakshadwee'p - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/2013 

B. Saidali, S,/o late Mohammed Koya 
Pall iyachtth, Bandayam House, 
Agatti Island Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkan'diyoda House, Agatti Island, 
Union Tnvyo'f Lakshadweep. 

K.G. Jamaliddin, Agd 40 years, 
S/o late Ujrhrner; Mariyathoda Kandawargothi House, 
Agatti Isla.n., Union Te...ritoi'y of' Lakshadweep. 
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4. 	T.K. Saroinmabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelajura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Administratoi, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti., 
Union Territory of Lakshadweep. 

The Director of Pa.nchayat, 
I)epartrnent of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village ([)weep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Insp'ctor, 
Women & Chief Development Office, 
Agatti Island, 

.Union Territory of Lakshadweep. 	. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. 0A384/2013 

Ishaque AC., aged 35, S/o. Junies-T., 
I3us Helper, [)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
S/o. Kasmikoya P.P., Bus I)river, 
District Panchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Islaod, UT of Lakshadweep. 



- 
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3. 	Noorulla S.M; aged 39, Sb. Late P.S. Kunhiinon, 
Bus Cleaner,iStrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of I.aksha.d Weep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Pnchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 5.55. 

Chief Executive Officer, 
1)istrict Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/201.3 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island:,Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Islarid, Unioh Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 551 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island., Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P.., aged 15 years, Sb. Alimohammed, Aliyachetta, 
Amini Is1andUnion Territory of Lkshadweep, Pin —682 55. 

Jafeerulla P.C.., agd 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 



79 

Abdul Sa!ai.A., a.gd 38 years, Sb. Khader Thonanada, 
Arninipura, Afnini Is1hd, Union Territory of Lakshadweep, 
Pin-682 552. 

Nooru! HassaI.K, aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Arnini Isind, Union Territory of Lakshadweep, 
Pin-682 552. 

Jalal.B.M., aed 31 years, Sb. KhadrT.,Bahija Manzil, 
Thattanoda, iThhti 1land, Union Tert'itory of Lakshadweep, 
Pin —682 552. 

11 	Najeeb A., aged 31, Sbo. Kidavu T.C., 
Ayeshera, Anini Island, Union Territory of 
Lakshadwee, Pin - 682 552. 

12. 	Nafesath U. aged 35 years, Dbo. Eassa Kottappura, 
Unnam, Amini Island, Union Territory ofLakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz i3hava V.5.) 

Versus 

The Union Territory ofLakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Patichayaths, 
1)epartment of Panchayaths, 
Administration of the Union Territory of Lakshadwep, 
Kavarathi— 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Arnini Island, 
Union Territory of Iakshadweep, Pin —682 555, 
Represented by its Excutive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013 

P.P. Amanulla, aged 38 years, Sb. Sayed 
Mohammed P.1K., Puthiya Pandararn, Kiltan. 

Mubaraka I3anu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal House, Andrott. 
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3. 	K. Sajeedkhn, aged 26 years, Sb. Cheriyakóya, 
Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

The Adrninisttor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayts, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

1)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island - 682 554. 

Village (Dweép) Panchayat, 
Kiltan Island,epresented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island, rpresented by its Executive Officer-682 553. 

Village (Dwep) Parichayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013 

C.N. Abdul Hakeein, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyaloya K.C., aged 48 years, Sb. Pookoya, 
Karupathai ham 1-louse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. MQhammed C.P., 
Konhankakkàda House,Ka!peni. 

C.N. 1-labusabi, a.ge'd 50 years, UIo. Attakoya, 
Cheriyannalla! House, Kalpeni. 

1-lameedabi, :ged 41 years, D/o. Ramalan, 
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Pakkath F-louse, Kalpeni. 

6; 	A.T. Sheernabi, 42 years,D/o. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakoya, 
Alikakkada F-IOu:se, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, S/o. Mohammed A.K., 
Manjiyanani House,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayarnkakkapura House, Kalpeni. 

F-lumairath P., aged 42 years, DIo. Sayed, 
Poodiyath House, Kalpeni. 

13: C.O. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda HouSe, Kalpeni, 

K.C. Abdul Laffat, aged 38 years, Sb. Aboobacker, 
Kuttiyachada Houe, Kalpeni. 

M. Anwar,agéd 37 years, Sb. M.P. Khader, 
N4aral House Kalpeni. 

M.P. Hajira, aged 36 years, D/o. K..P. Mohammed, 
Mayamkakkepra Huse, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, DIo. Hamzakoya M.K., 
Cheriyacharnan Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned.Kunji Koya, 
Kandamkalarn House, Kalpeni. 

Thangakoya,aged33 years, Sb. Chariyakoya E., 
Koliyala 1-1oi$, icavaratti. 

21 	1-lussain Au, aged.35 years, Sb. Nallakoya, 
Chettipura House, Kavaratti. 
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22 	Jaffei, aged 3 yeais, S/o. Hasan T P, 
Kaladi Hous&Kavaratti. 

Basheer, aged36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
ThekIapuia I-louse, Kavaratti. 

Kadislia, aged 55 years, DIo. Aboobacker, 
Kunninainel House, Kavaratti. 

Rahrnath, aged 38 )fe.ars, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Sharnshadbegrm, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam i-louse, Kavaatti 

Jamecla, aged 37 years, Dbo. Kunhikoya 
Fathima Manzil, K.avaftti. 

Lilar, aged 28 years Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amen, a:gd 33 years, Sb. Sayed Buhari, 
Palalarn i-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
UmbiyapUra House, Kavaratti. 

Hussain 13., aged 43 years, Sb. Kunhi Kunhi P., 
13 iranthoda House; Kaváratti. 

MohammedaliT.P., aged 35 years, 
Sb. Aboobaket K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed 1<oya, 
Edani lam Ho:se Kavaratti. 

Jassin C., aged 33 years, Sb. All K,P., 
Chonani 1-1e, Kavaratti. 

Mohaninid Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Amiiii. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura HoUse, Kavaratti. 

Mushiri, aged..39 years, Sb. Nallakoya, 
Kuttithayapur HoUse, Kavaratti. 

AkbarT.P., aged 33 yea.rs, Sb. Kidave K., 
Tharamtnakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahu! Hameed, 
Pal amkakkada I-louse, Kavaratti. 

Najumudeen P., aged 36 years,.S/o. Shamsul Noor, 
Pallicaham House Kavaratti. 

Shihab, aged35 years, Sbo Kunhimoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 yeats, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aiged 30 years, Sb. Khader, Again House, 
Kavaratti. 

Firozkhan, aged 27 years Sb. Sayed Poo, 
Ullikanapur HoUse, Kavaratti. 

Abdul Hashirn M.l., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiapura House, Kavaratti. 

C.P. Abdul Ra.zak., aged 42 years, Sb. Mohammed, 
Chamq'athapura House, Kavaratti. 

K. Abdl Raheedu, aged 42 years, Sb. Harnzath, 
KunhiiyodaJloU, Kavaratti. 

C.P. Raheem aged 31 years, Sb. Hameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. 1-Iabb Rabman, aged 43 years, Sb. Khalid, 
Melathiruvathapura 1-louse, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

Halima,aged:35 years, D/o. Koyamma, 
Tha1ee1<epuraHOUSe, Kavaratti. 

Sayed Abdu1Raheern, aged 46 years, Sb. Haji Sayed Shaikoya, 
Umrnarrnaiioda I-louse, Kavaratti. 

57, Abdul Reheern, aged 30 years, S/o. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, Dlo. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya IKunnà.mkaiaiii, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnurnpura I-louse, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyomrnabi, aged 36 years, Dbo. Mohammed, 
Kattikulam I-Ious, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubena., aged 23 years, 1)Io. Sayed Poo, 
Ne!iyaiipura;I-Ioüe, Kavaratti. 

Sa!ma,Taged 22. years, DIo. Cheriyakoyai, 
Vadaki:1a pura HOue, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
V adk i lapura, Kavaratti. 

Sairabanu P.E.,aged 31 years, D/o. Sayed Shaik Koya, 
Madal I-louse, Arnini. 

Mohammed Ali P.M., aged 27 yeats, Sb. Harnza, 
PuthiyaManzil, Amini. 

Cherikoyaagd 41 years, Sb. Abdul Khader, 
Pandaräm Houe, Amini. 
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70. Cheriyakoya ;M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadmath 

Shafee Y.P., aged 39 years, Sb. IsrnaU, 
Vadakki1apuiâ House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadrnath. 

Shahu! Hameed, aged 21 years, S/o. Ibrahim, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada I-Iotise,Ardroth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkai I-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathamma,da 13ithathabiyyapuram House, Androth. 

Asrnabi, aged 38 y'eais, Dbo. Koyamrna A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda 1-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L., aged 38 years, Dbo. Na! lakoya T., 
Lavanakkal House, Androth. 

BaIhaJ., aged 37 years, Dbo. Pookunhikoya, 
Thailath l-1oue Añdroth. 

Rahamth P., aged 42 years DIo. Koya Kiadve, 
Pathada 1-jouse, AMroth. 
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NaseeraBanU M.K., aged 40 years, DIo. Kunhi Koya, 

Moo1ak,d Hóuse,Androth. 

Kadeeshommabi L., aged 40 years, DIo. Seethi M., 

Lavanakkal House, Androth. 

Sarommabi 'T., aged 43 years, DIo. Aboobacker, 

Thachery.1 House, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurak.aU House, Androth. 

Hafeera L, aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumrnabi T., aged 45 years, DIo. Muthukoya K.P., 

Thachery 1-Ioise, Androth. 

Habeebath A., aged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthamnadai'n House, Androth. 

Ramlath Beegurn, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth, 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Saflyäi.M., aged 39 years, DIo. Na!lakoya M., 

Mathilflouse, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil House, An.droth. 

1-lussain P.1, aged 45 years, Sb. Aboo Sala, 
Poovinapura I-louse, Androth. 

Attakoya aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

HusaiiiE.K., aged 48 years, Sb. Seethikoya, 
Edaya1 House, Androth. 

S ayeedMohñ1md Koya L., aged 54 years, Sb. Kader P., 
Lavan .ka1 House, Androth. 
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102. Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnahada I louse, Androth. 

103; Isrnail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 yeats, Sb. Saye Mohammed, 
Keechelam House s  Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave., Woodampura House, Androth. 

(By Advocate: Sri K.B. Garigesh) 

Versus 

Applicants 

The Administrator, 
AdrninistratibP of the Union Territory of Lakshadweep, 
Kavaratti 682 555. 

[)irector o!'Panchayats, Department of Panchayats, 
Administration ol the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Direc, Department of Labour and Employment, 
AdrniriJstratiç of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

I)epártment df.Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epaitiient of Women and Child Development, 
Admin1istration of the Union Territory of Lakshadweep, 
Kavaiti, iepresented by its Directoi - 682 555 

7 	Department fFisheiies, Administiation of the Union Territory of 
Lakshddweep Kavaiatti, iepresented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
Territb' of LaRshadweep, Kavaratti, 
represented by its Director-682555. 
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LakshdweeKhadi and Village Industries Board, 
Kavaratlti, rersented by its Chairman - 682 555, 

Revenue Su'Divi.siona1 Officer, Kavaratti Island - 682 555. 

Sub Divsioriai Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti. Is!and-682 553 

13 	akshadeep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represerted by its Chief Executive Officer— 682 555. 

Village (Iwep) ?anchayat, Kalpeni Island, represented by its 
Executk'e Officer 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dwep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

Village (Dwep) Panchayat, 
Kadaid Island, teptesented by its 
ExecUtiv,e Officer - 682 553. 

Village (Dweep) Panchayat, 
Androth Island, represented by its 
Executive Officer 682 552. 	 Respondents 

[By Advocate:Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

Hussaih, S/oAboosala, 
Saramappada (Konchukakada) House, 
Agatht,resntly working as Cleaner, 
RGS H9spitai, Agatti 

2 	Shukoor, s/b late Kidave, 
Pakrumuparöda I-louse, Agathi, 
!'rësent1wking as Cleaner, 
RGS Hopita1, Agatti. 

3. 	Latheef, S1.Attrkya, 
1. 

Kalkandiyod'a l-Ious, Agathi, 
Presentlydrkitig:as Cleaner, 
RGS.Hospit.l, Agatti. 



I 
ru 	Hameedath, D/o Koyassan, 

Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Subaida D/& Mohaned, 
Kulalioda i-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

7 

8. 

i;sj 

10 

12. 

- 	13 

Sheernabi, D/o late Shamsuddeen, 
Beepapada l-Iouse, Agathi, 
Presently woking as Cleaner, 
RGS l-Iospital,.Agatti. 

Abida, D/o 1-larneed ;  
Makkiyachoda House, Agathi, 
Preserifly working as Cleaner, 

:IGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn Hoüs, Agathi, 
Presently woikingas Cleaner, 
ROS Hospital, Agatti. 

Sulaiman, Sb 1-larnza, 
Kalantiithiyoda House, Agathi, 
Precntly working as Cleaner, 
RG 1-lospital, Agatti. 

Maharndod, /o Koyassan, 
Ampepálly 1-46use, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

Sailulla, S/o Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working'as Cleaner, 
ROS Hspital, Agatti. 

AbJ11Mrnan, Sb late Harnza, 
MiaiUa 1-louse, Agathi, 
Preent1S' wofking as Dhobi, 
RGS Hspita, Agatti. 



14. 	Abdull<ader,S/o Ummer, 
B i • y Uioç1a 1-louse, Agath i, 
Piesèntly ''oj1 king as Dhobi, 
RGS 1401 "spif1 Agatti 

15. 	Abdull:a, S/oXhalid, 
Kandavar G6tlii House, Agathi, 
Presently wo'rking as Cleaner, 
RGS 1-lospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

1. 	The Adiinistator, 
Union 1 euitory of Lakshadweep, 
Kavaitti -682555 

2 	'lhe Chaiipeison, 
Vill(Dwep) Panchayat, 
Agatti )sland, Union '1 eiiitory of Lakshadweep 682553 

3. 	TheM.èdical.Qfficer in charge, 
Coitn.iiiity I-iealth Centre, Agatti Island, 
Unioi Territoiy of I akshadweep 682553 	 Respondents 

(By Advooatc Sn S. Radhakrishnan (R1&3)) 

59 	0A39, 312013 

C.:.k;oy.aaged44 years, 
Sb. S:i 	Cllçireyarnrnakada House, 
Kadat SkiUed Labourer, 
Office ofth& Assistant Engineer Electrical, 
EectricaYSub Division, Kadarnat. 

K.P. .lal.aludçleen, aged 41 years, 
Sb l-1àiièed VIadkinachetta, Kattipura Houe, 
SkilIe'dIbdirer, 
Offic!h Assistant Engineer Electrical, 
Elti 	Division, Kadarnat. 

K.P.;t1s,aged 31 years, S/o late Nallakoya 
Ku1)1id1 I louse, Kadarnat, Skilled Labourer, 
Clfficc ofth Assistant Engineer Electrical, 
E1etii1 SiI Division, Kadarnat. 

B.M. Aadulla, aged 42 years, SoHarneed Melachetta, 

3 

ri 



Birivhw41-Iouse, Kadamat, Skilled Labourer, 
Office dfThc"\ssistant Engineer Electrical,, 
Eleeti'ical Sub' Division, Kadamat. 

K.P.Kunhikoya, aged 41 years, S/o late Hassainar, 
Keelàcberry House, Kadarnat, Skilled Labourer, 
Office Of the.Assistant Engineer, Electrical, 
Electrical SOb Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The 
Unioh TerritOry of Lakshadweep, 
Kavaratti -682555. 

The DirectorbfPanchayat, 
Department 6f Panchayat, 
Administratior of Union Territory of Lakshadweep, 
Kavaratti- 682555. 

The Chief Executive Officer, District Panchayat, 
Kadarnat-682 556, 

The Assistant Engineer, Electrical, 
E!tJ! Su,k Division, Kadamat-682 556. 

5 	"1 heChmpison, 
Vilkge Dveep Panchayat, Kadamat 682 556 

(By Advoçâte: Si'i$. Radhakrishnan(R1-4)) 

60. OA 394/101. 

1. 	U.P. Janl/ç C.O. Koyamma, aged 39 years 
wo'king á Skilled Labourer, 
Anithal1Hu'bandry Unit, 
Union lenitory of Lakshadweep, Kalpeni 682 557 
and ieidingt Umpiampappada House, 
Kdlehi'Thiand682 557. 

2 	1 P N1uhukoya, S/o late M K Harnzakoya, aged 43 years 
work'ii'gs Silled Labourer, 
Animál'ITJ'usbandry 'Unit, 
Unioi'TrritO.ry of Lakshadweep, Kalpeni-682 557 
an i'si4ing  at Thithiyapada House, 
Kalpbni I.slaild-682 557. 

3. 	M. H'dcr, S/b late M.K. Yousef, aged 43 years 
workiogas Casual Labourer, 



r 

- 44 

Animal Nushbdry Unit, 
Union F 	r erit' fLakshadeep, Ka1eni-.682 557 
a n d re'siding it Mahhiyanam House, 7 
Kalper iIaI1ci682 557. 

4 	K 0 Moarnmcd lbnu Jaffer, S/o K P Sayed, aged 44 
ycais, working as Casual Labourei, 
Anial .Husbddry Unit, 
Union I c.i i itoiy of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kalpen lsland682 557. 

M.K. Naseer, S/c P.Cheriyakoya, ag.ed 33 years 
working as CauaI Labourer, 
Anirhal 1-lushandry Unit, 
Union. Terri.1i'y of LEikshadweep, Kalpeni-682 557 
and residingit Malm.ikakkada 1-louse, 
K a lpen  Is mci-68 557. 

M. Kaliun, S/a MC. Muthukoya, aged 34 years 
workiig.as Casual Labourer, 	-. . .. . 

Anima .Huhindry. Unit, 
Uni I ui toi y of Lakshadweep, Kalpeni-682 557 
anicadin ft fVhiral I-louse, 
Kalpeni lslatd-682 557 

KJ. Ibhaimed Rafeeque, S/o V.K. Kojankoya, aged 45 
yeac, workihg as Casual Labourer, 

Animal l-lusbandry Unit 
Uni'on TerHtd'yof Lakshadweep, Kalpeni-682 557 
and : e s i irig:..0 Kandbmkalam House, 
Kalpeni ksland-682 557 

8 	M 	'inliikcci, S/o late M C Ahrnedkunji, aged 47 years 
wokw1giçasucil Labourer, 
Anir4a1 1  ushaiidi y Unit, 
Union eItoy of Lakshadweep, Kalpeni-682 557 
md icmcing t Maial House, Kalpeni Island-682 557 

9. 	K.Q.A hJul Salan, S/c P. Asainar, aged 39 years 
wpi'king as Citsual Labourer, 
Ahimul I-lutahdry Unit, 
Uniän 'ftrritôr of Lakshadweep, Kalpeni-682 557 
and residmg t Ka.katchiyoda House, 
Kapeni klai6682 557. 

10 	P 	S/c late Sayedmuhammedkoya, 
dgd/yeai woikingas Casual Labouier, 
Anipi l , 1usbndi y Unit, 

Ii. 	I  

. 
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S 	Union Territory of Lakshadweep, Kalpeni-682 557 
and residing Pokkarappada House, 
KalpeniIslañd-682 557. 

(By Advocate Si i 1 Unnikrishnan) 

Versus 

The .Adfriinis.trator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union Territory, of Lakshadweep, 
Kavaratti,68255.5 

The chief 1écutiveOfficer, District Pànchayat, 
Union Territory of Lakshadweep, 
Kavaatti;6255 

The Vetcrina'y Assistant Surgeon, 
Village Dvep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri .S. Radhàkrishnan) 

61. OA 395/201 

SainThAbid,.S/o Yusuf, aged 40 years, 
Chei:iyapri!1aIa 1-louse, Kadarnat, 
Hel Panchayàt, Kadamat. 

Abl ftukdbi, S/o Sayed Au, aged 41 years, 
Ulkäya.c1iett.. :1-louse, Kadamat, 
B us I)river, District Panchayat, Kadamat. 

M. KhaJid, S/b Nadeer, aged 43 years, 
Madurakam 1-louse, Kadarnat, 
1-lelper, District Panchayat, Kadamat. 

AyoObkhan, Sb Kunhikoya, aged 37 years, 
Keertiii Mahal I-louse, Kadamat, 
1-leder. District Panchayat, Kadamat. 

(By Advate Sit R Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



• pe 

1 	1 h 	inisUatoi, 
UnioI1Jci i itôi y of 1. akshadweep, 

•* 
Kava.iacçi-68 555 

2 	The Diiectoi of Panchayat, 
Depàifti:ëñt rPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavarat-682555 

3. 	The Chief Executive Officer, District Panchayat, 
Kavaratt 1-682 5 55. 	 Respondents 

(By Advocate: Sri •S, Radhakrishnan) 

62. OA 40012013 

P P Suaj, aged 44 ycais, S/0 M. Suban, 
Puthiya1P.anaam 1-louse, Agatti Island, 
Union Tcrritiy of Lakshadweep. 

Noushad A1i ged 32 years, S/o U. Sabjan, 
Keela SaramIria Pada 1-louse, Agatti Island, 

Union 
.

Territory of Lakshadweep. 

M.1. Abdul Naer, aged 28 years, S/o M. Abdul Rahirnan, 
Me1a11toi llouse, Agatti Island, 
Jierritory of Lakshadweep. 

T.IIhahd aged 30 years, S/o Kidave, 
4c.1,41amJioUse, Agatti Island, 

UnionTerrilory of Lakshadweep. 

K.C. AbduiShukoor, aged38 years, S/o Kasmi, 
1Kariyapiaçhetti 1-louse, Agatti Island, 
UniOn TerritOry of Lakshad weep. 

M.P. Ni.zaniiddin, aged 27 years, S/o M. Abusala, 
Melapura 11ouse, Agatti Island, 
UniQn Tcrritry of Lakshadweep. 

(By Advocate Sn N Anilkumai) 

•.• 
Versus 

• 	
U: 

Th 	dministrator, 
Union Territory of Lakshadweep, 
Ka.aratti.-68255i 

The Chairperson, 

App! icants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$5:I 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agani Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Isiand,,Union lerritory of Lakshadweep-682553. 

(By Advocate: Sri S. RadhakTishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappda (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual I.abourer in the 
I)epartment of Science & Technology- Kalpeni Dweep. 

AfTefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island; 
Union Territory of Lakshadweep, 
Working as Casual Labourçr in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) •  

V e rs us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village ([)weep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 



4. 	The Director, 
Department of Scierke & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.G. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-68255 5 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

Applicant 

Respondents 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisyl ,  Daniel) 

Applicant 

Versus 



T 

	

• 
1. 	The Administrator, 

Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/,o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, D/o Khader, 
Thekki!appura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



1 0. 	Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. 

11, 	Ashraf AK., aged 42 years, $b Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
1ou1Iammada House, Agatti. 

Shaflabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

1 . 

 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kävaratti-6825 55. 

2. 	Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

3, 	Director ofTEducation, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

4. 	Village (Dweep) Panchayat, 
Agatti lsland.represente.d by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri. S. Radhakrishnan ) 

67. 	0A444112013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory Of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union 'l'e.rritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



I.  
The Director of Panchayat, 
Union Territoiy of Lakshadweep, 
Kavarani Island, Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Patichayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	17lameed K., S/o Abdul Rahma, aged 36 years, 
Keelazillarn H) Kiltan Island. 
Union 1erritory of Lakshadweep. 
Working as Casual labourer in 
Lalcshaclweep Building Developmnt Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Tcrritory of Lakshadwep. 
Woiking as Casual labourer in 
Lakshidweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiybda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Laksbadwcep Building [)evelopment Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (1-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Work ii5g as Casual Labourer in 
Lakshadweep Building I)evelopment Board, 
Kiltan .. 	 Applicants 



• 	 .: 

(By Advocate: Mi. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

• The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Laksha'dwep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan (RI, 3 to 4)) 

69, 	O.A N. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Cangesh) 

Versus 

I. 	The Administrator, 
Admintration of the Union Territory 
of Lakhadweep, I.avaratti —682 555. 

The Director (Services) 
Administration of th Union Territory 
of lakshadweçp (Secretariat), 
KavarattL- 682 55 5. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
KavaraThi - 682 555. 
Represlented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

,1 

70. OA 49212013 

Respondents 



1•0 

'I 
K. Bushra Beegum, W/o 1-lakeern, 
Aged 27 years, Casual Labour, 
Office of the \/eterinary Assistant Surgeon, 
Animal 1-1usbndi'y Unit, Am mi. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-iarinarayan) 

Versus 

Union of india rep. By 
the Administrator, 
Union lerritory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

•2. 	. 	Director of Panchayat, 
• 	Depart.ment.of Panchayat, 

Union Territory of. Lakshadweep, 
Kavardtti Island- Pin 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-.682 552. 

The Chairperson, 
Village (Dweep) Panohayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri -3)) 

71. . GA 499/2013 

i.ahmath Beegum Keelakunnikkam, 
•.WIp: Mohammed BK:, 

• 	Data Entry Operator (MGNREGA), 
• 	SubDivi.sional Office, 

•i.adamat island; 
Union lerritory of Lalshadweep. 
P.csiding at Kéela.kunnikkam I-louse, 
Kadamat Island 
Union'l'erritory of Lakshadweep, PIN - 682 556.. 

2. 	Mohaiiiiied Shah Qraishi Malika, 
Si'o, M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village ([)weep) Panchayat Office (MGNREGA) 
K adamath Island, Union Territory of Lakshadweep, 
Residing atMal ika House, 
Kadamat I slancl, 



(02 

Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavaratip. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshad'weep. 	 Respondents 

(By Advocate Mr. .S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
V:illagó Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
l'ermanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

I. 	The Adnistrator 
Union 1ritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti.— 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep —682 552 

The Asistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
([)irectorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R 1 -3,5&6) 

73. O.A No. 509/2013 

Maleeha Beegurn K.C. 
D/o. lildeen Kandilath 
Kaval hetta House, Androth. 

Shahida Beegum K. 
D/o. I-1imzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket House, Androth. 

Aysha Begurn P.V.K 
D/o. Yakoob P.K 
PuthiyaPentamveli Kad 
A nd roth: 

Rahmath Beegum K:' 
D/o. Hàrnzakoya P.F4, 

Kunhali 1-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
Andioth. 

Subaida A. 
D/o. S.yed Mohammed M. 



iOi 

Aliyathara House, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. M aj,eed P.V.K 
Pentar1li Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

	

1 1. 	1-laseena Beegum C.P.I 
Dbo. Abdulla M.P 
Chemniachery Puthiya 111am House 
Androth. 

	

12 	1-labsabi P.U.P 
DIo. Fãkarukdheen K. Cheriyadam 
Ummat'habiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

\/ersus 

The Administrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

	

2. 	Directâte of Industries 
Union :ITrritoiy of Lakshadweep 
Kavarthi, represented by the 
Director of Industries 682 555. 

	

3, 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhkrishnan) 

74. 0A510/2013 

1-Iaseen4@ Haseenabi Therakkal 
I het cikja1 1-louse, Kadamath 
Data B$y Operator 
\1 illagè'Dweep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\'illage (Dweep) Panchaydth 
Kadamat - 682 556 

The Di strict Programme Cbordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer, and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishrian (RI -3 ,5&6). 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.Dawood 
Kilappura House, Kiltan 
Peon, Government Senior, Secondary School Applicants 
Kiltan 

(By Advocate: Mr.R.Sreeraj) 

Versus 

I . 	The Administrator 
Union Territoiy of Lakshadweep 
Kavaratti - 682 555 

2. 	The Director of Panchayath 

Applicants 



lo'k1. 	 . 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 

Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Chairperson 
\/illage (Dweep) Panchayath 
Kiltan —682 558 

'1' he Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Ad\'ocate: Mr.S,Radhakrishflan (Rl-3 & 5) 

76. OA 566/201 

SaiyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.lsmail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

. 	M.P.Attakoya 
Cook, Government J.B,School 
K ad a math 
Residing at Kailiyammakada 
Kadarnath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadarnath Island 

l.Arnanulla 
Cook, Government J.B.School 
Kadamath 
P.siding at Kunnumpura 
Kadamath island 



f.. 

Urnrner P,P.I 
Cook, Government J.B.Schoo! 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B,Schpol 
Kadamath 
Residing at Kadarnath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.Schbol 
Kadamath 
Residing at Kadamath Island 

Pookurhikoya P.P 
Watchman I Helper 
Government Jawaharlal Nehru SeniQr Secondary School 
Kadarnath 
Residing at Puthiyapura 
Kadamath Island 

Abdul!akoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadarnath 
Residing at. Pupathada 
Kadamath Island 	. . 	 . 	. 	Applicants 

(By Advocate: Mr.P.V.Mo.hanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavarati - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



-- 

. 

Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - .682 556 	: 	

Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government 3 awaharlal Nehru 
Senior Secondary School 
Kadamath island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshaweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
I)epartment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island682 556 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

78. OA 580/2013 

1, 	Yacoob 
Kathathe Chetta House, Kadmat. 

\'ahida 
Mariki lam 1-louse, Kavaratti. 

l-labusa 
Alachapada, Kavaratti. 

Yacoob 
K.aladi I-louse, Kavaratti. 
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 Muhammed Salih 
Aynepura House, Kavaratti. 

 Fareeda Beegam 
Molokepura House, Kavratti. 

 Saleern 
Pallicham F-louse, Kavaratti. 

 Bamban 
Nambicharn House, Kavaratti. 

 Sayed Ahdullakoya 
Chendipura House, Kavrati. 

 Nafeesathbi 
Poodiyam 1Iouse, Kavaratti. 

 Jamaliyath 
Thirinipura House, Kavatti. 

 Fazeela Beegum 
Kannipura House, Kavaratti. 

 Ummer 
Thirin ikad House, Kavartti. 

14, Firo'zkan 
Athnachammada House, Kàvaratti, 

 Jaffer 
Marikilarn House, Kavatti. 

 Amanulla, 
Mela 111am House, Kavatatti. 

 Sirajudheen 
Molokepura House, Kavaratti. 

 Hiyasudheen 
Chamayathapura HouseKavaratti. 

 Fathahudeen 
Kadapurathaba House, K.varatti. 

 Muneer 
Kuttipapepura House, Kvaratti. 



- 

S 
Ashik 
Puthiya Alikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda 1-louse, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura 1-louse, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

	

I. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union :Thrritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal l-lusbandry 
Department of Animal Husbandry 
Administration of Union: Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayth Kavaratti Island 
represented by its Executive Officer, 



Pin - 682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA 582/2013 

I. 	Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegurn 
Cook, O.H.S Kadmat 
Residing at Melachetta lIjj,wpakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohantn) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayth 
Administration of Union  Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Inorrimtion Assistant 
Public Library, Kilthan Island  682 557 	 Respondents 

(By Advocate: Mr.S.RadhakriShnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/o Abdulla Koya P.S., 
Shaiknaveed (TI), Kiltan Island P0., 
Union Territory of Laksh&ep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sredharan) 

Versus 

Union Territoiy of Lakhadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

The Director of Pancha'ath,. Union Territory of Lakshadweep, 



S 
Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
K iltan Island, Union Territory of Lakshadweep, 
Pin —682 558. 

The Executive Officr, Vi1lage (Dweep) Panchayath, 
Kiltan Island, Union Territoy of,  Lakshadweep, Pin - 682 558. 

The Library and Informatio.n Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 
	 . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan(I-  I, 2,4 & 5)] 

81. OA63412013 

Malikdeenar,.aged 21 yeas, Sb. I-Iamzath, 
Sara Manzil I-louse, Agatti. 	.: 	

Applicant 

(By Advocate: Sri K.B. GangeshY 

Versus 

I. 	The Administrator, 
Administration of the Uni.onTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti — 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its D1recto.68 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented)by its Executive Officer, 
682 554, 	 Respondents 

(By Advocate: Sri S. Radhakrishnari) 

82. 0A635/2013 	. 

Fathahudheen K.P., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, Sto:Abdulla, Mariyathoda House, 
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S Agatti. 

M. Shahida, aged 40 yeaé; Did; Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Arnina, aged.46 years, Dio. Abdul Rahrnan, 
Kuttiyam Mükriyoda Housé Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge, 
Cdrnrnunity Health Centre Agatti - 682 553. 

Medical Officer in Charge, Rajiv Gandhi Speciality Hospital, 

Agatti - 682 553. 

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 

Fareeda Beegurn MI., Meppada 111am, 
Agatti Island. 	 I 	 Applicant 

(By Advocate: Sri K.B. Gagesh) 

Versus 

I . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayats, 
Administration of Union Territory of Lakshadweep, 

Kavaratti 682 5.54.  



S 
3 
	

Project Manager, DesiccateCoconut Powder Unit, 
Lakshadweep DevelopmeiitCorpoation Ltd., 
Agatu, K-ivaratti - 682 554 

ri 
	

The Deputy Director (Admn.,Lakshadweep Development 
Corporation, Kavaratti - 682554. 

5. 	\'illage (Dweep) Panchayat, 
Agatti Island, represented byitsExecutive Officer, 
682 553. 

(By Advocate: Sri S. Radhakrishnan) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura House, Kilthan island P.O 
U . T. u!'  Lakshadweep. 

(By Advocate: Sri P.V. Mohanan)..::: 

Respondents 

Applicant 

Versus 

The Administrator, 	d . 

JT of Lakshadweep, 
Kavaratti-682 555. 	1 

2 
	

Director of Panchayat, 	' 

Department of Panchayat, 
Administration of UT of Lal<shadweep, 
Kavaratti - 682 555. 

3 
	

The Principal, Governmerit Higher Secondary School, 
lKilthan island —682 556......... 1

. 	 Respondents 
te 	~ 	'• 

85. 	OA 880/2013 	. 	 .: 

Muthukoya N.P 
Nalakapura, Ki Itan Island ' 

Union Tern tor' of Lakshade682 558 
	

Applicant 

(By Advocate: Mr.Shabu Sreedhâran) 

V ersu S 

1. 	Union Territory of Lakshdweep represented 
by the Admiiistrator  

Kavaratti Island - :682 55. 	"i: 
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2. 	Director of Panchayath 
Union Territory of Lakshàdweep 
Kavarattj Island - 682555 

The Senior Adminjstratj 	fficer 
Education (District Parhyath) 
Union Territory of Lakseép 
Kavàratti Island - 682 55 

The Principal 
Government Senior Secbndary School 
District Panchayat, Ki1tantsld 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakrjshnan) 

86. OA 89/2013 

K.C.Abdu! Khader  
Kulikaraya Chetta HouseY 
Chetlat Island 
Union Territory of Lakh.dxb- 682 554 

(By Advocate: Mr.Shabu Sreedharan)c 

Vërsus. 

Union Territory of Lakshad'eØrepresented 
by the Administrator 
Kavaratti Island - 682 55 

The [)irector of Panchay•äth 
Union Territory of Lakshadwee 
Kavaratti Island - 682 555 

The Senior Administratjve Officer 
Education (District Panchayath) 
U ni on Territory of Lakshadwep 
Kavaratti Island - 682 55 . 1 

4, 	The Principal 
Government Senior Secbndary School 
District Panchayat, Chet1t Island 
Union Territory of Lakstadweep 682 554 

(By Advocate: Mr. S.Radhakrishiian) 

Respondents 

App! icant 

Respondents 



87. GA 904/2013 

Kadeeja C.P 	 H 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Adrn in i strator 
Adni inistration of the Union Téhitory of Lakshadweep 
Kavarattj - 682 555 

Applicant 

91, 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni island 682 554 

The Director (Rural developrnnt) 
Department of Rural Developiert 
Administration of the Union Tritory 
of Lakshadweep, Kavaratti 1 -82.555. 

(By Advocate: Mr. S.Radhakrishnn). 

88. GA 905/2013 

I. 	Abdul Khader C. 
Chekkiriyarnmada House 
Agatti Island 	 ., 

2. 	Buar Jamhar T.P 
Theklapura House  
Agaiti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administiator 
Administration of the UnionTerritory of Lakshadweep 
Kavaratti Island - 682 555 

2. 	Director of Panchayaths 
Department of Pa nch ayath s  
Administration of the Union Territqry of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 



UI 

Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep DevelornentCorporation Limited 
Agatti,Kavaratti —6855 

The Deputy Directr (dm) 
Laksh ad weep Deve1othentCorporati on 
Kavarani — 682 555 

Village (Dweep) Pancayath 
Agatti Island represen4d by its 
Executive Officer - 62 553 	 Respondents 

(By Advocate: Mr.S.Radhakzishnan) 

89. OA 939/2013 

SafiyullahK.C.. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.I 
Melaillarn House 
Kalpeni Island 

Kunhikoya M.\7  
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda House 
Kalpeni House 

(By Advocate: Mr.K.B. 

Versus 

The Administrator 
Administration of the liJnion Territory of Lakshadweep 
Kavaratti Island - 682k55 

Director oiPanchayath 
Department of Pancha'aths 
Administration of the l4lnion Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakhadweep 
Kavaratti represented Y.  its Secretary - 682 555 

tj  
l t 

Applicants 



pill'- 
	

All 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakurinel House 
Androth Island 
Mohammed Ubaidulla 	i 
Chodath House 	H 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by.its Secretary —682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

Respondents 

Applicants 
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0 5. 	Village (Dweep) Panchayath 

Androth Island represented by its 
Executive Officer -.682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at P.11ath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 



• -. 

1.2.0  

4. 	Junior Engineer, 
	 S 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OAIIOO/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lkshadweep 
Kavaratti —682 555. 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

I. 	Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnrnava House 
Kalpeni Island 
Union Territory of Lakshadweep 



S .  Fareeda Beegum 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpen.i Island 
UnionTerritory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Uniob Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Dpartrnent of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officei' 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. l-Iariraj M.R) 

Versus 

The1iiionofIndia 
Reprèented by the Secretary to 
Govéiiiment of India, 
Mihistry of Home Affairs 
New Delhi —110001. 



fo- t2. 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

1' hese applications having been heard together on January 17, 20 14, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

i-ion' ble lvi r..justicc A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. AU of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees, were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have been retrenched on completion of the period of engagement, 

the prayer is For issuc a direction to re-engage them. 



, 

The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Vi llage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, S/ale of Karnaiaka & Others Vs. Urnadevi and 01hers - 
(2006) 4 SCC 1. 

State of Rajasihan Vs. Dava Lal - (2011) 2 SCC 429. 
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So/va Prakosh and Others Vs. Slate of Bihar aiid Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

D. 	R.N.Nanjundappa Vs. T, Thi,nmiah - (1972)1 SCC 409. 

.Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsainina -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working li 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for ,  89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobsons  choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itselF, was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their LOrdships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more hut without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur— (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itsef may not be a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the . constitutional 
scheme, ills imperative that the same must he done within the 
Ju.r corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court heJ,ld that initial appointments of the appellants were made in gross 

violatior of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apex Court had held thus:- 

i/the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegaliiy cannot be 
regularized. RatUlcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 

to the root of the appointment. Regularizalion cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) .t that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

e out with The AthninistratiOfl or Village (Dweep) Panchayats have not com  



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departthents, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engagirig them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Adminitration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply 1&heme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure a'nd the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration, 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 qnd prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schëiie. 

The first repondenI, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularizalion of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
i/ic. regular vacancies in,Group D which would be kept reserved for 
the regularizOtion of the casual workers under the scheme. 

(d) No casual workers including the applicants who are in the 
service of the Panchayais on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



pomp 

Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some oher casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) J'anchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certilcaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on and the applicants were not employed against 
any posts sanctioned by t,he administraiioi' and that would ma/ce a/i 
the dfTerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dai/,v rated 
wages to the unemployed local persons................... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicanis are conceined. The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts nit her 
created nor sanctioned uor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order fo(1owin the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



22. After refeing to the above oders, the Divisiën Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have juridiction to frame scheme for absorption of casual employees in 
the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Pancháyat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned CIrcumstanes, we have no 
hesitation to hold that the Tribunal hascommitted a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Person,iel & Training. Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Pànchayat that no casual 
workers would be rtrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200I stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have beeh issued only by the Executive 

Officer of the concerned Panchayat. Strangly, in some of the cases, the 

Panchayats are represented by their Chairperons and not by the Executive 

Officers. 

There is yet another apect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties  are in power in various Pancha.yats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancdled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Parichayat of 

Androth Island has appeared through Advocate R.K.Muraleedharafl, and 

contended in the written statmnt, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articfes. 243(g) of the 

Constitution, the Panchayats,. are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire. need of the services of 

the applicants who are having sufficient exp'eriene: it is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

26. Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Stanëihg Counsel for the Administration himself has 

appeared for the Panchayats as well. 

2'7\  Learned counsel for the applicants in some of the cases have invited 

our \itention to various provisions contained in the Lakshadweep 

Panchayàt Regulati6ns, 1994 and the allied rules thereunder. While 

inviting ourat'téntion to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Moh.anan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like road 

construction/repair/rPaintenance,. 	water 	supply, 	drainage, 	local 
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development works, primary educatdn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a 'further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed: 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41I  June, 2013, 
and thereafter the interim order has been passed. 

13. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than lb years of casual labour 
service, with or without the artificial 	I 	break. These may 
include those who have been inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. . This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

ii. 	Of the above, disengagement of the existing Oasual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) abOve. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for, 89 
days, those in the waiting list (wardwise/lsIandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may mèke due 
representation and the same would be considered forthwith by the 
Administration and their decision communica ted to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged  after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 	 H 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the appliOant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with.more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-en gaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourer.s group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who laced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No. 133/2012 and No.606/20)2, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regulried or not. It has been 

noticed already that there is nothingon record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unforttinate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to aboyc, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued .in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of empLoyees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecess&y legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address .the:issue relating to all these employees who have been toiling 

for years together on casual basis, with: utmost compassion, and, give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299, 325,347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordets in force as on today shaU remain extended till 

April4,2014. I 
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